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JEnglish]

(vill) Need to give financial assistance
to Assam for ensuring regular
supply of electricity o the areasin
Lakhimpur Partiamentary Consti-
tuency.

SHRI GOKUL SAIKIA (Lakhimpur): Lak-
himpur parliamentary constituency con-
sists of nine Assembly constituencies. It is
a matter of great regret that total electricity
failure predominates this area, day and
night. Due to total electricity failure, till
today, there has been no scope for estab-
ishment of even a small scale industry. The
tea gardens also suffer due to non-
availability of electricity. The student com-
munity * also faces great difficulty in
pursuing their regular studies, especially
during examination. Due to electricity fai-
ure, a number of deaths have occurred
during the time of operationsin Lakhimpur
Civil Hospital. Theft is predominant due to
electricity failure. So, | request the Central
Government tq investigate into the causes
and financially help the State Government
to make immediate improvements in the
supply of electricity, particularly in Lak-
himpur parliamentary constituency.

12.20 hrs.

MOTION OF THANKS ON THE PRESI-
DENT'S ADDRESS—Contd.

English)

MR. SPEAKER: The House now will take
up further consideration of the following
motion moved by Shri B.R. Bhagat and
seconded by Shri Naresh Chandra Chatur-
vedi on the 24th February, 1988:—

“That an Address be presented fo
the President in the following
terms.—

“That the Members of Lok Sabha
assembled in the Session are deeply
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grateful to the President for wne
Address which he has been pleased
to deliver to both Houses of Parlia-
ment assembled together on the
22nd February, 1988.”

Shri R.L. Bhatia.

SHRI R.L. BHATIA: (Amritsar): | rise to
support the Motion of Thanks on the Presi-
dent’'s Address.

The other day, Prof. Madhu Dandavate,
Shri Amal Datta and Shri Bhattam said that
85 per cent time of this House was wasted
by discussing other things and the Budget
was not discussedzbroperly; 85 per cent of
the Budget was passed by Vote on
Account. That is true because our friends
in the opposite start discussions on sub-
jects which are less important or which are
important from }heir point of view; and the .
result is that theivaluable time of the House
is wasted and important discussions do
not take place.

During the last session, Mr. Speaker,
you know that most of the time was taken
for a discussion on Bofors and all that; and
the result was that the Punjab issue was
not takeén into consideration in the proper
sense that it required, drought was not
taken into consideration from that angle.
So, the national and important issues were
not taken into consideration because we
insisted that less importantissue should be
taken up. .

Every day, after the Question Housr, after
12 noon you know that they stress on small,
small things. Shri Amal Datta said that the
planning in this country was arbitrary and
was not functioning the way it should have
been done; it is under the Executive andftis
not playing its role properly. It is not arbi-
trary because the planning Minister always
discusses the planning with the State Chief
Ministers. They come with their plans and
discuss them with the Planning Minister
and then wherever they agree that particu-
lar programme starts{ So, they cannot call it
arbitrary.
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The President prescribes the problems
before us. He also explains the goals
before us and also gives us a message of
hope. We pursue the arowth in this country
within the framework of two parameters—
freedom of our countryfand freedom of our
nation. We build institutions in this country
to strengthen and guarantee the citizens
their democratic rights so that they can
take up challenges facing the country.
Whether it is with regard to our sover-
eignty; whether it is with regard to an
other problem facing our nation. The big-
gest problem we had was drought.
Drought was so big that in the last century
we did not see any example of it. We have
seen how the Prime Minister has taken per-
sonal interest in the matter. He wentfto all
the States and met |local leaders, State
Governments and officers and evolved
schemes by which we can help those
States. This drought is in 15 States and
about 45 million hectares of land was
involved. Such a gigantic problem has
been verv nicely ftackled because of the
management system which the Prime Min-
ister evolved. He himself is monitoring all
these schemes and immediate relief was
given to all the affected States; even the
foodgrains which was required in those
remote areas was supplied through fair
price shops; a\network of fair price shops
was opened and such a big and colossal
drought was met very nicely.

Even we remember, some time back,
when the Britishers were here, in Bengal
there was a famine and two million people
had died. But see the colossal drought that
we have in 15 States and a very big area is
involved in it. Everywhere drinking water
has been supplied, fodder has been supp-
lied, relief camps have been opened and
the result is the nation is tackling this
drought problem very nicely. The|credit
goes to the Prime Minister and his cabinet
team.

The other problems that we have are,
communalism, terrorism and fundamen-
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talism. With regard to all these matters the
Prime’ Minister initated action. He had a
meeting of the National Integration Coun-
cil and in that integration[Council all the
leaders of different parties were involved
and some Chief Ministers were also made
members of that committee. The'commit-
tee had many deliberations and a 15 point
programme was made by which we could
tackle the problem of communalism in this
country to/satisfy the minorities. Now the
process has been sent to different States
with the request that they may implement it
very soon and | hope by implementing this
15 point programme the communal situa-
tion will improve in the country and minori-
ties will feel satisfied.

Thefquestion of terrorism and funda-
mentalism is there. It 1s such a big problem
that it needs that we all face together. We
should not take any political advantage out
of this situation. We should cooperate
together to tackle this because this is avery
serioui problem. In Punjab itis going on for
the last five to six years. By now some other
States have also been affected by it So far
as Punjab 1s concerred it is very evident
and clear that the foreign forces have a
hand irf it, they want to weaken it, they want
to destabilise there, they are training our
people, they are giving thern money, they
are giving them arms and they are playing
havoc with our country.

The Congress Government, the Central
Government made many experiments.
First offall Shri Rajiv Gandhiji had the Rajiv
Gandhi-—Longowal agreement, but some-
how or the other the/other divisions in the
Akali party could not help us in this situa-

tion..Then we had elections in Punjab. The

.Akali Government come into power. So, |

think{} a second experiment was taken up
that if they come into power perhaps they
may deal with the problem, they will tackle
the problem of terrorism and they willtry to
explain to those boys and bring them to the
natipnal mainstream. But unfortunately
Mr/ Barnala with all his efforts could not
succeed, because there was a division in
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his party and his partymen did not let him
function and the'result was that he could
not succeed.

Now we have another experiment when
Mr. Badal has been released. After thef
release of Mr. Badal there was a great hope
that Mr. Badal will try to consolidate all the
elements in Punjab, that he will also talk to
the boys and give us an alternative. The
Press also expected a lot. The opposition
parties also felt/that Mr. Badal was the
answer. But unfortunately what we have
seen is that Mr.Badal and his later utteran-
ces do not help us. It has rather compli
cated the situation.

12.28 hrs.
(MR Deputy SPEAKER in the Chair)

SHRI VIR SEN (Khurja): Why do you
expect Mr. Badal to help you?

MR. R.L. BHATIA: We want Mr. Badal to
play a role in Pubjab. After all there are
only two parties in Panjab, either there is
the Akali party or the Congress party. So,
naturally we gave our expectations. Not
mine. Even the Press said so.

SHRI VIR SEN: Wrongly placed hopes.

SHR! R.L. BHATIA: There are two prob-
lems which the foreigners wanted to take
advantage of. One was the] dissensions,
the communal rift among the people and
the other was that they wanted to carve aut
an area known as Khalistan. That is how
the foreign powers were trying but they
have utterly failed because the people of
Punjab have rejected both the points/
There is no communal rift among the peo-
ple of Punjab, Hindus and Sikhs are living
like brothers and all their efforts have mis-
erably faied to divide the communities and
secondly thé question of Khalistan does
not arise at all.

Now the question arises as toéhow we
deal with the situation. In this reg

request the Home Minister and the Prime
Minister that they should consult the lead-

rd | also
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ers of the opposition and form a consensus
and then we should act so that the situa-
tion in Punjab may be}better.

The Central Government initiated a new
education policy. This policy is an endea-
vour to meet our national requirements.
The new policy envisages that with this
new education system we will be able to
inculcate in the minds of the students
nationalism, patriotism because, at pres-
ent, there!are so many different kinds of
schools and teaching shops going on
which do not bring the nation together
With this endeavour we have tried to see
that we inculcate new education to the
children and bring them to the common
thought based on our| heritage. In the
‘Operation Blackboard’ that has been
introduced, the sole idea is to give them
more information and instruction so that
the child is well equipped. There is a
scheme of teaching 5 lakh teachers so that
those teachers spread all over India willfbe
able to give a common line of thinking so
far as education is concerned. And about
two lakh schools have been opened. This
is a very good scheme which the Govern-
ment of India has started and it is likely to
give very good results|in the years to come.

The performance of the industrial sector
is commendable. It reflects the Govern-
ment policy and thinking how to stimulate
investment as well as production. In 1987-
88 the industrial productiqn has goneupto
10.2 per cent from April t;lNovember and |
think, it will cross 8 per cent in the full year.
It is the result of the Government policy
that we have got such a good growth.

The small scale industry has also played
a very good role. The Government of India }
has started the fund to help the small scale
industry because in the small scale indus-
try with an investment of Rs. 1lakh there is
an employment of 6 to 7 persons, butin the
big sector if you invest that much amount,
the ernployment| is just for one person.
Therefore, there is a need to strengthen the
small scale sector which has played a very
good role in the growth of this country.
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The infrastructure has also been
improved. The economy has shown health
with the availability of morgfinfrastructure.
The growth in power has been 10.2 per
cent, coal 7.5 per cent and rail freight 7.4
per cent. All these factors indicate that our
economy will be strengthened and will be
able to meet the challenges of the present
circumstances.

Qur foreign policy/has safeguarded our
sovereignty. To promote national interest,
we have been able to contribute ina demo-
cratic and just world order. Right from the
beginning it has been our policy to streng-
then the forces of peace. We have been
playing our role in all thejforums of the
world to see that there is peace in the world
because we are a developing country and
for us, peace is a must and very imperative.

We can only develop if there is peace. So
Ipdia has been playing a very importani/
role right from the time of Jawaharia
Nehru, Shrimati Indira Gandhi and now
Shri Rajiv Gandhi. The Six-nation appeal,
Delhi Declaration with Mr. Gorbachev and
Mr. Rajiv Gandhi are very important. Our
Prime Minister’s role in Harare is the most
praise-worthy. He played a'leading role in
this direction. Even today, both the super
powers appreciate our role in this direction
because India wants to promote peace and
wants to improve the relations with other
countries. We have tried to improve our
relations with our neighbours also. We
have SAARC by which we have been able
to have more relationship with our neigh-
bouring countries by way of trade, culture
and commerce. But unfortunately, our
neighbour, Pakistan, is not promoting that
feeling of friendship and brotherliness that
we require between the two countries.
They are getting arms beyond their need
and are trying to create a situation in
which both countries have not been able to
improve their relations that we want. Our
Prime Minister invited Mr. Zia for talks, but
he has not come. Now we are sending our
Secretary to discuss Afghanistan and

FEBRUARY 29, 1988

the Prasident's Address 444

other related matters. We hope better
result will follow after the return of our For-
eign Secretary.

We attach great importance to China our
neighbour. Mr. Pant and Mr. Tiwari have
visited China, and their delegation had
also come some time back. We hope that
we will be able to improve our relations
with them because the friendship between
India and China is a very vital factor in our
foreign policy. The improvement of rela-
tions between the two countries will help
the growth of trade between them. A 100-
crore population market will be opento us
and we will be able to play our role
together in this region.

We are also supporting the efforts of the
General Secretary Mr. Gorbachev in Afgh-
anistan and we wish that the initiative
taken by Mr. Gorbachev giving a frame-
work for withdrawl of forces from Afgha-
nistan should take place because that will
have a very important bearing in this
region. We have got a great relationship
with the Soviet Union. We have very cor-
dial relations. We have exchanged leaders.
Mr. Gorbachev came here and our Prime
Minister also went there New vistas of
science and technology have been opened
by which India again very much benefited.
We completely support Mr. Gorbacheyv in
his peace initiative because that has also
our role.

Last but not the least, you have seen that
on the other day our SS Missile ‘Prithvi’ has
had a successful experiment. This is the
result of our science and technological
advancement which this country has
made. We congratulate our scientists, but
we also congratulate the Prime Minister
who has a special interest in the science
and technological development in this
country. It is the result of that effort that we
have been able to have a big success in this
missile system. It has given us a confi-
dence. It has improved our self-reliance in
the defence, and India will be able to meet
any outside challenge that will come to us.
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In the end, | would request that all our
friends on the opposite side should also
cooperate with us, should not have nega-
tive attitude, and should not always try to
find loopholes in everything. If they also
cooperate, we will be able to meet the
dangers which the President has
explained to us in his Address—internal as
well as external. With these words, | sup-
port this Motion.
| Translation)

SHRI MANORANJAN BHAKTA
(Andaman and Nicobar Islands): |
rise in support of Motion of Thanks on the
President’s Address.

| have gone-through the President’s
Address which has covered all the impor-
tant issues. In spite of the unprecedented
drought and the disastrous flood, not only
the whole nation faced the circumstances
boldly, but also the way in which Govern-
ment controlled the whole situation,

deserves appreciation.
There was unprecedented drought in

the country and the Prime Minister himself
assumed charge of the President of Relief
Committee and devoted himself to the
relief works to meet the situation arising
out of the serious drought. In such a criti-
cal situation, the people co-operated with
the Government while the main opposition
parties did not realise its importance and
make concerted efforts to destablise and
root out the Rajiv Government. All of them
were supposed to cooperate with the
Government when the poor people in the
States were craving for help. But at such
crucial time, the opposition attempted to
weaken the well established Government.
The way in which reactionary elements
and saboteurs have been tackled and
every effort has been made to solve each
and every issue, through mutual discussion
in«democratic manner, is in itself a great
achievement. Union territories like Goa,
Arunachal Pradesh have been given the
status of State. it shows the Government's
unflinching faith in the democracy and its
clear policy of strengthening it. It is the
result of the Government clear policy. |
would urge the Government to consider
the cases of other Union territories also and
bring them under the democratic set up.
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I would like to tell you one thing Elec-
tions have been held recently in the three
North-Eastern States—Nagaland, Megha-
laya and Tripura. The people of these
areas have given their clear verdict that
they want to strengthed the country. We
want the unity of the nation. We do not
want to create any situation which can
harm the unity and integrity of the nation.
The main opposition parties do not want to
realise this thing. That is why they criticise
the Government. This is why they orga-
nised a regional party and raised a regional
issue. But they could not succeed because
the people of that area wanted to join the
main stream of the country to strengthen it.
This 1s an important point. It has been pos-
sible because in spite of the various castes,
languages and religions in the country, the
government adopts the policy of providing
equal opportunities to all for the stability
and strength of the country.

This is the result of that policy. Recently
elections were held in Tripura. The
Government needs to be praised for the
steps it took there to preserve democracy
and protect people and their voting rights.
The people of that state have proved that it
is futile to use politically motivated vio-
lence to intimidate people and to take their
votes forcibly. The ruling party which had
been ruling in that State for the past 10
years has been removed-from power. In
this manner, the people of Tripura have
expressed their verdict against a Govern-
ment which had denied them their rights

.and personal liberty.

Just now some hon. Members raised the
question as to why the Central Govern-
ment deployed troops in that area. In reply
to their cirticism, | want to reiterate that
circumstances in the State were such that
three days before the elections, 50-60 peo-
ple were killed in a day. And all the victims
are from the poor classes. At that time peo-
ple over there pleaded that they did not
want elections but wanted their lives, their
assets and their children to be protected
In such a situation it became necessary to
take such a step. If this step had not been
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taken then 40-45% of the population wouid
not have cast their votes. The final result,
then, would not have been a clear manifes-
tation of the will of the masses. The deploy-
ment of troops has- provided security to
these people against the G. N. P. and its
activists. For this also the Government
deserves to be praised. As to the question
of calling in the army at the time of elec-
tions, | want to say that elections were held
on 1st-2nd only one battalion could reach
Tripura on Ist. The remaining troops
reached there after 5th-6th. It is true that
. even before this, the Chief Minister of the
State constantly urged the Central
Government to send the army and para-
military forces to the State. It is not a fact
that they never asked for help. When the
army actually landed there, the State
Government did not oppose it. Then elec-
tions were held. Till that day the Chief Min-
ister of the State thanked the people of the
State because the elections had been con-
ducted in a peaceful atmosphere. When
the counting of votes started, even at that
time, he did not utter a single words against
the deployment of troops but when the
counting was complete and he saw that his
party had been ousted and the Congress
had won, from this point of time, he started
criticising that the elections had been
rgged and it was high-handedness of the
congress party

What happended in the recent Pan-
chayat election in West Bengal.

[English]

SHRI SOMNATH CHATTERJEE (Bol-
pur): What the Speaker disallewed, now
you will allow.

[Translation]

SHRI MANORANJAN BHAKTA: In the
Panchayat elections that were held**

| would like to say one thing more that**

s
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(English]

SHRI SOMNATH CHATTERJEE: It is a
ridiculous charge.

MR. DEPUTY-SPEAKER: It would not
go on record.

SHRI MANORANJAN BHAKTA: Why? |
am not naming anbody. | have not named
anybody. How can you say so? It is my
right to say.

MR. DEPUTY-SPEAKER: Regarding the
State Ministers, that can be discussed in
the Assembly, not here. The hon. Speaker
has already given the ruling that this can-
not be discussed here.

SHRI MANORANJAN BHAKTA: No
When the Opposition leaders have alleged
against us that we rigged the ellection, how
did you allow that. Arbitrarily it cannot be
said. It has been said publicly by the'Minis-
ters. (Interruptions)

_ SHRI SOMNATH CHATTERJEE: Thisis
your habit, new culture that every time,
Speaker's ruling is challenged.

SHRI MANORANJAN BHAKTA: When
you are alleging against us, then itis good.
When we can reply to you, you do not want
to listen. At that time, you oppose that.
What is the fun?

KUMARI MAMATA  BANERJEE
(JADAVPUR): You please digest it.

SHRI SOMNATH CHATTERJEE: Why
should | digest filthy thing.

I would not touch it. (Interruptions.)

[TFransiation)
]

SHRI MANORANJAN BHAKTA: | also
want to say that after losing in the elections
in Tripura, the Communist Party of India
(Marxists) is crying that the Congress
Party has rigged the _oio_ctlom. You should

**Not recorded.
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first see the situation which has been
created in Tripura. Elections were heid on
the 2nd, the Government was constituted
on the 5th and only after that date, 63
members of the T.N.V. were captured.
After their capture, not a single untoward
incident has taken place in the State till
now. | would like to draw your attention to
the statement made by the former Chief
Minister of Tripura. He has said that we
people are not in power. So, now there will
be bloodshed over there and peace will be
disturbed. He is making provocative state-
ments and creating fear in the minds of
Adivasi people. A former Chief Minister is
saying that just because this party is not in
power, there will be riots and disturbances.
And al! this when history is witness to the
fact that in 1980 when his party was in
power, a lot of Adivasis and others were
killed in riots. This is the reason why feel-
ings of secessionism and separatism are
growing in this country. These feelings
grew among the people whenever opposi-
tion parties came to power in various
States. The Assam Movement and Punjab
problem can be cited as recent examples.

Another point | want to reiterate is
regarding Vijay Harangwal, the T.N.V.
leader in Tripura. Many others have also
mentioned that the sedition case against
him was withdrawn when the Left Front
Government came into power. | would like
to ask members of the opposition as to
how many people were apprehended and
how many were punished. The democratic
environment in the State has been adver-
sely affected. But now, the people of Trip-
ura with their courage and aspirations
have saved democracy in Tripura and have
restored it there.

While concluding | want to say that |
support the Motion of Thanks on the Presi-
dential Address. With these words, | thank
you for giving me this apportunity.

[English]

SHRI KADAMBUR JANARTHANAN
(Tirunelveli): Mr. Deputy Speaker, on

-

behalf of All India Anna DMK, I supportthe
motion moved by the hon. Member Shri

B.R. Bhagat.

Following the path shown by our late
great leader Shri M.G. Ramachandran, we
support this motion.

SHRI SHANTARAM NAIK (Panaiji):
Which group?

SHRI KADAMBUR JANARTHANAN: |
am coming to clear the doubts of this
House.

We are with the people. | am replying to
our colleague. Our great leader Shri M.G.
Ramachandran fully supported the Rajiv
Government. We are always in coordina-
tion with the Rajiv Government.

But to our disappointment, just a day
before the President's address, | found in
the newspaper that one of my colleagues
has said that they will boycott the Presi-
dent's address.

Our leader is not only in this Parliament-
arians’ heart but in the heart of the people.
He is still living in the hearts of the people
of Tamil Nadu. | promise to this House that
we follow the path of our great leader Shri
Anna consistently and continuously and |
support this motion.

| hope this august House will be cleared
of its doubts. It is not the faction that
counts but it is the fact that we are one with
the people.

SHRI SOMNATH CHATTERJEE: They
will debar you.

SHRI KADAMBUR JANARTHANAN:
The dismissed party may claim like that. |
have cleared the doubts of this House in
the most democratic and the most parlia-
mentary way. What arge we and where are
we? We are with the people as our great
leader was with the people.

Due to the worst droughts in 1966-67
and 1979-80, 15 states, nearly 269 districts
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and 45 crore hectares of land, have been
affected by drought.The inflationary
wholesale price index has been contained
at 9.8% unlike that of 21% in 1979-80. We
have to congratulate both the Central and
State Government Administration. They
have monitored the Administration in such
a way that the worst drought has not
affected the people in the worst manner as
it ought to have affected.

In the President's address, it has been
mentioned that 471 million mandays of
employment have been created under the
NREP and RLEGP. It would have been bet-
ter if they would have announced the
number of beneficiaries instead of
mandays.

We are glad that in the President's
address it has been noted that the nation
can be strengthened only if the farmers
and the farming community are streng-
thened. We are really glad to see these
lines in the President's address. But look-
ing to the-practical condition of Tamil
Nadu, | find that the cauveri water problem
is causing lot of trouble to Tanjore, the rice
bowil district of Tamil Nadu. | do not know
how the Government Is going to achieve
the 166 million tonne foodgrain target for
the year, 1988-89, if we delay the reference
of the Cauvery dispute to the tribunal.

| appeal to the House and through you to
the Ministry of Shri Rajiv Gandhi Govern-
ment that the Cauvery dispute should be
referred to the tribunal and that it should
be settled. This was the main aim of Shri
M.G. Ramachandran. Otherwise, the
whole of Tamil Nadu will be lacking in rice
production.- | hope and trust that the
Government of Shri Rajiv Gandhi would
come to the rascue of the Tamil people by
referring the Cauvery dispute to the tribu-
nal sooner.

13.00 hrs.

We hope, the Government of India will
form a tribunal to settle the Cauvery Water
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Nadu. The people of Tamil Nadu hope and
believe that the new National Water Policy
of Shri Rajiv Gandhi's Government will def-
initely solve and settle the Cauvery Water
Dispute befween Karnataka and Tamil
Nadu by allowing it to a tribunal.

Coming to the National Housing Policy,
though it is late it should be set up in this
Session without fail so that the shelterless
people of our country will be guaranteed
shelter-ownership before the end of 1985
at least. Further, our achievement of self-
sufficiency in foodgrains by our Kisans'
effort should be followed.

Coming to education, the President has
mentioned about the students character
and mentioned about the building up of
the moral fibre of our students. It is a wel-
come measure. Character building of stu-
dents should be done at the very base of
primary and elementary school education.
it should be a syllabus in the educational
curriculum. Further, to discipline the stu-
dents at the stage of University and Secon-
dary Education is impossible in the
modern days. Therefore, it should be
imparted even at the primary stage and
elementary stage of school education.

Coming to industrial sickness, | would
like to say that the Board for Industrial and
Financial Reconstruction set up under the
Sick Institutional Companies (Special Pro-
visions) Act, 1987 alone cannot solve the
problem. Pouring money into a sick.indus-
trial unit which is non-viable is something
like injecting blood into a deadbody. Com-
ing to this point, 1 would like to bring it to
the notice of this hon. House that the Presi-
dent's speech has commended the indus-
trial sector. He said: “Since 1984-85,
industry has grown at the rate of between
8.5 to 9 per cent per annum. The momen-
tum continued into 1887-88 with the gen-
eral index of industrial production
showing a growth of 10.7 per cent in April-
November 1987. For the year as a whole, it
is likely to exceed 8 per cent as the effects
of the drought become evident in the non-
agriculture sectors.” This is the statement
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contained in the President’s Address. But |
would like to quote the Prime Minister's
" speech while he was speaking on the occa-
sion of presentation of the Prime Minister's
Shram Awards for 1987. In that function he
said: “The industrial growth rate in the past
few years had gone up from three per cent
to five per cent.” Here, | would quote the
Prime Minister's exact wording: “If we mea-
sure it with the population increase ratio, it
comes down to one or two per cent. This
state of affairs was not acceptable since
the figure is even lower than some develop-
ing countries, let alone the developed
ones.” Our Prime Minister has said this. |
would further like to tell the House that the
prestigious Shram Ratna and Shram
Bushan awards have nqt been awarded to
anyone in that function. These awards
are given to the workers of outstanding
calibre for contribution in production and
showing innovative abilities of a high
order. Therefore, these two awards have
not been awarded to anybody, in the Pub-
lic sector. Definitely, there Is a difference
between the President’'s Address and the
Prime Minister's speech, as far as industrial
growth rate is concerned. Therefore, it is
evident that the functioning of the Public
Sector is not up to the mark. But we expect
and hope that at least in the new years to
come—betfore 2000 AD—the Public Sector
will recognise its importance and rectify
- their fault. We have to diagnose as to
where the cause for industrial sickness
lies. But, to my mind, the sickness lies in
the management. Therefore, the manage-
ment should be toned up. Only technical
people should be appointed as Head of the
Institutions in the Public Sector. Our Prime
Minister has said: “Paying more than the
income would ultimately lead to industrial
sickness which is neither in the interest of
the worker nor the Nation”. Therefors,
regarding labour-payment and labour
~ wages also it is true that we have to rethink
" and put a ceiling as to where we should
stand in the Public Sector. Financial disci-
pline should be enforced in the Public Sec-
tor. Unless financial discipline is enforced
in the Public Sector, the Public Sector can
never give the results what the country is
expected to give.
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Lastly, | come to point of foreign policy.
We thank the Rajiv's Government for hav-
ing the Indo-Ceylon Accord. which after
three or four years of dreadful nights in the
neighbouring ceylon we, Tamilians have
got some hope. Now just four days back
train has started running between
Colombo and Jaffna for the first time.
Therefore, whatever we are doing the
sincerity has borne the fruits. But accord-
ing to the latest position, the House must
know what is the real position ofthe LTTE
there? Is there any secret walk going on
between the Government of Colombo and
the LTTE. The House must be clear on that
idea. There is no use of our IPKF peopie
dying there for the neighbouring country.
If that is so, Government must be very care-
ful and at this juncture, | want to stress
about the Sethu Samudrum Project in the
national _ interest. In the Presidential
Address, our Hon. His Excellency Venkat-
araman, coming from Tamil Nadu, we
expected that he should mention some-
thing about the Sethu Samudrum Project
which is good not only for the whole
of Tamil Nadu People but for the
entire nation's defence and everything.
As long as we have proceeded with the
Indo-Ceylon Accord, if that Accord has to
come to success by 1989 or 1990, Sethu
Samudrum Project is a must and it must be
included in the Plan. Sir, as our great
leader MGR was stressing to the dyngmic.
young Prime Minister Raijivji, we appeal to
the House through you that the Sethu
Samudrum Project should be included in
the plan. With this, | thank you and con-
clude my speech.

MR. DEPUTY-SPEAKER: We gd]oum
for lunch and re-assemble at 2.05 P.M.

13.07 hrs.

The Lok Sabha adjourned for Lurnch till
five minutes past Fourteen of the clock

The Lok Sabha re-asembled after Lunch
at ten minutes past Fourteen of the
) Clock

[Mr.DePUTY SPEAKER in, the chair]
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MOTION OF THANKS ON THE PRESI-
DENT'S ADDRESS-contd.

[English]

MR. DEPUTY SPEAKER: Shri Haroob-
hai Mehta.

SHRI HAROOBHAI MEHTA (Ahme-
dabad): Sir, | am grateful to the esteemed
President for his Address which encom
passes a broad spectrum of national and
international issues. The Address high-
lights our national achievements in our
march towards the realisation of our
national goals. The Address rightly/under-
lines our re-dedication tc the ideals of
democracy, secularism ana socialism.

The President has rightly emphasised
that our Independence was the precursor
of our further national struggles for build-
ing a society informed by sociq-economic
justice. It was quite right lor nim to high-
light that our primary goal has been rapid
eradication of poverty and establishment
of all round equality. Several steps have
been taken by our Government led by the
young dynamic leader, Prime Minister Shri
Rajiv Gandhi. Thea direct assault on poverty
through poverty alleviation programmes
has registered a remarkable success. It is
heartening to note that last .year alone
through IRDP 23.4 million families have
been lifted above the poverty line. T‘Qmil-
lion mandays of employment were gener-
ated through our NREP and RLEGP.

In my respectful submission, the brignt-
est portion in the President's Addresc< is
the one relating to India’s contributior: to
the cause of world peace. As a ieader of the
non-aligned movement, India‘has given a
remarkable contribution in the expression
of the opinion of the third world against the
armament race and in favour of creation of
a world without violence.

The President has rightly appreciated
the historical development, that is, the INF
treaty signed between Mr. Regan, Presi-
dent of the United States, and Mr. Gorba-
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chev, General Secretary of the CPSU. If |
may say $o, the foundation for this agree-
ment was laid not in Moscow nor in
Washington. It was laid at New Delhi in the
snape of Delhi Declaration made by Prime
Minfster, Mr. Rajiv Gandhi, and the Gen-
eral Secretary, Mr. Gorbachev in
November, 1986. The importance of this
has been acknowledged in terms by Soviet
Ambassador to Indig, Mr. V.N Rykov. Mr.
Rykov had said that Delhi Declaration,
which called for nuclear-free and non-
violent world, was the forerunner of this
Treaty, signed in Washington on B8th
December 1988.

The six-nation initiative pioneered by
late Shrimati Indira Gandhi and developed
by Prime Minister Shri Rajiv Gandhi
expresssing the public opinion of five con-
tinents representing six nations belonging
to various camps has .played a very vital
role in ensuring that reason must prevail
over sense of domination through war-
mongering. The Stackholm summit of these
six nations held in January this year,
wherin our Prime Minister played a leading
role, is an important follow-up of the
impact of INF Treaty.

Sir, India-Soviet friendship is strong
mainly because the people of the two
nations share the common idealsof world
without violence. The language of the
Indian people spoken by Shri Rajiv Gandhi
and the language of the Soviet people
spoken by Mr. Gorbachev on the necessity
of ensuring the world 'without violence,
while addressing the historic festive meet-
ing of thelCentral Committee of the CPSU
to commemorate the 70th anniversary of
the Great October Revolution, are identi-
cal. | have the honour to testify this to this
august House since | along with two other
esteemed colleagues of mine, Shri Ram
Ratan Ram and Shri C.K. Jaffar Sharief
had the proud privilege of representing the '
AICO at the said meeting of the Central

Committee of the CRSU

The India festival in Soviet Union and the

soviet festival in India will further streng-
then the bonds of friendship.
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The President has given realistic assess-
ment of our relations with the USA injuxta-
position with reference to the strong
friendship with the_Soviet Union. True, the
Indian people and the people of USA are
equally freindly. It is, therefore, that our
bilateral relations with USA, particularly in
the technological and economical fields,
have been developing from year to year.
We cannot, however ignore that the USA
continues to assist the provocative efforts
of Pakistan, which is today used as a stra-
tegic US. surrogate for possible military
action™against both the Soviet Union and
India. US provides military assistance to/
Pakistan without imposing conditicas
against nuclear proliferation. *

The environment of India-US relations
has unfortunately been healily polluted by
US policies and it will not be easy to disin-
fect it so far as the vast majority of Indian
population is concerned. Similarly, the
continued US denial of readiness to de-
militarise Indian Ocean and to prevent CIA
from carrying de-estabilisation efforts
against the Government established by
law in India and to de-establise our demo-
cratic system in general. The economig
exploitation of various US dominated
financial, economic agencies can also not
be overlooked. The cautious approach
regarding our relations with US implied
from the graceful expression of the Presi-
dent in para 59 of the address , deserves to
be understood in the right perspective.

Sir Guiarat is beholden to the Prime
Minister and the Government for the ciear-
ance given by the Government of ndia to
Sardar Sarovar Project is both from envir-
onment and forest angles. Narmada is the
life-line of Gujarat. Therefore, take this
opportunity to express my deep sense of
gratitude to the Government of India for
giving the, clearence of this Project. The
achievements of India have been rightly
highlighted in the President’s Address. We
have all reasons to be proud for that espe-
cially because the same have been
achieved in the midst of grave internal dis-
turbances and impediments-natural as
well as man-made.
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| am, however, confident that this is the
Government which will not like to rest on
laurels. The President's Address itself
points out the need to endeavour for
further achievements especially towards
the eradication of poverty. We are aware
that while a lot has been done towards this
goal, much mare requires to be achieved.
As of today, 280 millions of people are liv-
ing a sub-human life being below the pov-
erty line. There is achievement in the field
of economics too. We have undoubtedly
crossed over from dependence to inde-
pendence, but we have to|be cautious in
the assessment also. The GNP record may
not be always reflecting the real progress
in terms of benefit tc the last man of our
country. As has been rightly pointed out by
Professor Bhabatosh Datta in his article on
Economic Growth, Development and Pro-
gress, published in Yoojna, a Rs. 500 crore
outlay on luxury apartments may make a
larger contribution to the GNP statistics
than a Rs 400 crore outlay on low income
housing Similarly, a Rs. 100 crores invest-
ment in polyster fabric production may
contribute equally to GNP as a hundred
crore rupees outlay on a project for hand-
loom cloth production. But the GNP com-
puted in terms of prices without any
consideration of social priorities, cannot
provide realistic measure of economic
growth.

The President has rightly pointed out
that we have built substantial buffer stocks.
However, until and unless we are in a posi-
tion to ensure that every citizen of India
gets a square meal, gets 450 to 470 grams
of foodgrains, which is the per capita per.
day availability of today-irrespectively of
his purchase capacity, we cannot feel a full
sense of satisfaction. For in a country dedi-
cated to socialist ideals, we cannot bear
with a situation where some crores of peo-
ple cannot get two square meals a day
merely because they are unemployed or
they have zero purchase capacity. Our
achievement in the matter of food produc-
tion and distribution of grains will have to
be measured in these terms. Food must be
made aveailable equally to all irrespective of
their purchasing capacity.
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| am reminded of Mr. Aneurin Bewan in
the Houses of Commons saying on one
occasion that England is founded on coal
and is surrounded by fishes but it is suffer-
ing from shortage of both coal and fisher-
ies. Let this not be said about India. We
have abundant agricultural production
but millions of people go without two

square meals per day.

The President has quite rightly held out
a promise for bringing more beneficial leg-
islations for industrial workers and has nar-
rated steps taken by Government for
unorganised workers. But there aiso, | may
point out with all humility that something
more is required to be done.

About 1.5 lakh industrial units are closed.
today. 130 textile mills are closed in India.
In Gujarat alone 28 textile mills are closed
in the city of Ahmedabad, 16 private textile
mills are closed. There is gross misman-
agement on the part of private mill owners,
siphoning of funds for their personal ends
and sometimes they finance their diversifi-
cation programmes at the cost of parent
textile mills. The House is aware that about
Rs. 4600 crores of bank loans are today
bogged down in sick units. There is brazen
faced violation of Seetions 25M 25N and

250 ot the Industrial Disputes Act in the
matter of lay off, retrechment and clo-

sures. All these factors have conspired
together to throw thousands of industrial
workers out of job.

The national textile policy and our indus-
trial policy may have to be reviewed in
order to arrest the process of closures,
drastically punish the offending employers
and revive the closed units. This is an
urgent need and any delay or compla-
cency will be detrimental to the working
people of our country. -

‘ The President has rightly emphasised
the need to curb communalism in our
country. The last year witnessed grue-
some occurrences at Meerut. The Mesrut
riots that took place in May-June, 1987,
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resulted into 320 victims dying in Meerut
and Maliana. In Guijarat alone there were
94 incidents of communal violence. A
number of incidgnts of communal violence
took place in Karnataka also and accord-
ing to the figures given in the New Age net
a Congrese(i) Weekly, 726 such incidents
took place in Karnataka between 1985 and
1987. It is, time to remind all people to what
Shrimati Indira Gandhi had said, namely
that it is the duty ofthe majority of Indian to
protect the life and property of the minori-
ties. Urgent steps are necessary in order to
restore a sense of security among the
minorities and build a confidence among
all people that this country is devoted to
secularism and that the people of all com-

munities shall live with imutual trust and
without any hatred. And for this, we have to

gird up our institutions including media
which must include the TV and other pub-
lic media under Government control
towards propagating secular ideas. After

- all, it is really no use trying to pose as if

secularism means merely equal freedom
to all religions and nothing more. Itis much
more. Secularism aiso means fighting
obcurantism and denial of State patronage
to religious functions and dogmas. This is
precisely what is needed today. Secula-
rism is under great stress today and that is
why obscurantism and communalism are
the biggest damagers to our national
fabric.

The broad spectrum of the Address can
hardly be fully discussed in a compass of
10-15 minutes but | have tried to deal with
certain glaring aspects thereof.

Progress is a continuous process. Every
programme must open the doors for
attainning further heights. More, it must be
applied as an instrument of social transfor-

mation and its benefits must be within the
reach of all.

In the forty years of freedom, progress
has been registered in every dimension
ranging from agriculture to atomics. We
have travelled a long distance, but still we
have miles to go.
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[Translation)

, =CHANDRA BHANU DEV1 (Balia):
. Deputy Speaker, Sir. | am grateful to
you for giving me an opportunity to speak.
First of all | want to thank the President of
India for his first thought provoking
Address. | whole-heartedly support all the
lssues included in his Address. His
Address'is highly encouraging and enlists
various achievements. A special mention
has been made about eradication of proverty
 Emphasis has also been laid on the need of
increasing employment oprortunities in
urban and rural areas. Speaking on the
reconstitution of the Scheduled Caste and
Scheduled TribeCommission, he menti-
oned that the importance given to the wel-
fare and development of the deprived
classes can be assessed from 14,000
crores outlay for them in the Seventh Plan.
While speaking on the drug abuse, he said
that it not only endangered the youth|of
our country but also weakend the social
and moral fabric of the nation.

While throwing light on the 20 Point Pro-
gramme the Hon President has declared it
to be an important tool and guideline of the
responsive administration. In the Address
satisfaction has been f expressed on the
progress of these programmes and the
policy of making cheap and quick justice
available to weaker sections. He has stated
that 20 Point Programme has aroused new
hopes in the rural areas. While dealing with
the Punjab problem, the indication given
byfthe Hon. President to start negotiations
and renounce violence in his Address is
definitely praiseworthy. Some misguided
secessionist elements cannot be allowed
to disintegrate the country. The Govern-
ment should simultaneously try to find a
solution to this problem through negotia-
tions and also deal with the secessionist
elements firmly. Government should try to
check increasing terrorism in Darjeeling
and Tripura also on the same lines.

The Hon. President has expressed
regret in clear words about non-
cooperative attitude of Pakistan in his

Address. | believe all the hon. Members will

also express/their dissatisfaction over the
non-cooperative attitude of Pakistan in
improving relations between India and
Pakistan.

The Hon. President acclaimed the politi-
cal farsightedness and wisdom of the Hon.
Prime Minister and his colleagues while
referring to the Indo-Sri Lanka agreement
of July 1987 irf his Address. While praising
the gallant soldiers, the Hon. President has
reitrated that the sacrifice of the soldiers of
the Indian Peace Keeping Force shall not
be in vain.

The Hon. Ppresident has rightly
expressed his displeasure over the supply
of sophisticated weapons to Pakistan/by
America. This action of America has
encouraged arms race in the continent.
As far as the question of relations with
Soviet Union is concerned, the Hon. Presi-
dent has reiterated that the relations with
Soviet Union have always been warm and
friendly and significant advancement}\as
been made in several fields. The mutal
goodwill of the two countries has found
spectacular expression in the Festivals
organised 1n the two countries.

We must appreciate the achievements of
the various programmes run under 20
Point Programme for the upliftment of
farmers, rural fagricultural labourers and
other backward sections of society. The
Government must take these programmes
to those areas which have till now remained
untouched.

For the emancipation of women Govern-
ment have taken several steps, but desired
results could not be achieved in the.
direction. The Government {should take
measures on war footing for the emancipa-
tion of women in every field to enable them
to participate in the all round development
of the country.

The indication given in President's
Address to set up a National Hoysing Bank
for solving the housing problem pf weaker
and poor sections is quite useful and sig-
nificant. There is dire need of providing
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regular employment to economically
weaker sections. They can derive the
benefit from various schemes provided
they get regular employment.

In the Address mention has been made
about remarkable prog chieved in the
field of family welfare but there is need to
further bring down-the birth rate in the
country as a whole. In my view family wel-
farq programme should be implemented
on war footing, as basically this is the root

cause of all‘heﬂproblems.

It is necessary Yo attract the Youth
towards self-employment. Unemployed
youths soon get frustated and adopted
the path of destruction and play in the
hands of anti-social elements. It is abso-
lutely necessary to increase the employ-
ment opportunities by setting up small and
village’industries opportunities.

Mr. Speaker, Sir, | attach much impor-
tance to this Address for our Republic in
the beginning of the year. We must try to
achieve what has been envisaged in the
President’s Address and we shall definitely
achieve the same.

Last year we achievs;{fucoess on var-
ious fronts. | want to submit that the need
of the hour is that all of us must work
together to maintain the tempo of develop-
ment and this is the opportune time for us
to unite and work for strengthening demo-
cracy and secularismfin the country, in
order to fight the anti-national forces try-
ing to destroy the unity and integrity of the
nation.

With-these Words; t-ence again support
the Motion of Thanks on the President's
Address.

tEnRgiish]

SHRICHARANJIT SINGH WALTA (Pati-
ala) : Mr. Deputy Speaker, Sir, | stand to
speak on the Motion of Thanks to the Pres-
ident’s Addresé‘, | stand here to oppose it
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because it has failed to give any disection
to the nation on all the major problems
which are being faced by the country.
While moving this Motion, out_colléagie
Shri Bhagat said that the biggest challenge
at the moment is the Punjab problem. But it
is very unforunate Jehat the Central Govern-
ment which has created this Punjab prob-

lem has failed to take any action or come

out with any proposal to solve it. | thinkiitis
the policy of the Central Government to
prolong problems first, complicate them

..and to exploit themytor the narrow political

considerations. It prolonged the Mizo prob-
lem. It prolonged the Naga problem. First,
it created the Punjab problem and—Mr.
Bhagat has himself said it—now it has
complicated the problem. May | ask him
who has complicated it? It is thefnon—
action of the Government; it is the narrow
politicat ccnsideration to further the inter-
ests of the ruling party which has compli-
cated the problem. Now, when it has been
complicated, who stops the Government
from solving it? He has himself also said
that there must befsome political will. Who
is lacking that political will? Is our Prnime
Minister lacking in it? Firstly, he took some
initiative. He signed an Accord with Longo-
wal. He never took any step to implement
that Acord. For us, for all practical pur-
poses the Raiiv—Longowal/ Accord is no
more. It is dead. After signing the Accord, it
was the sole responsibility nf the surviving
person to implement it. It was the sole
responsibility of our Hon. Prime Minister,
Shri Rajiv Gandhi, to solve the problem.

‘But due to reasons best‘ known to him,

whether he lack political will to solve it or
implement it—it is better known to him—
this problem has not yet been solved. The
Government is tackling this problem and
talking is as a law and order problem. it can-
not gfsdlved through the measures which
can solve a taw and order problem. This is
basically and fundamentally a political
problem. It can be only solved through pol-
itical initiatives. As | was saying, first they
prolong it and then complicafe the prob-
lem. Our Prime Minister is} very quick in
signing the Accords. IHe has signed the
Assam Accord. But that is also not being
implemented properly. There is" unrest in
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Assam also. He has involved India in sign-
ing Indo-Sri Lanka Accord. | think, this is a
mis-adventure. We are losing in terms of
both money and men. There is no sight of
any solution to the Sri Lankan problem.
Even our High Commissioner in Sri Lanka
has voiced his concern that some ele-
ments some responsible people in the Sri

Lankan Government are having secret _
talks ‘vith the militant, with LTTE, over the . )

head of the Indian Government. So. no
solution is visible in Sri Lanka alsc | think
we have unnecessarily involved ourselves
in this problem.

So far as our institutions are concerned
one by one Governmem\s scuttling every-
thing. The judiciary 1s under strain. Demo-
cratic institutions are being violated.

May | know what the Central Govern-
ment did when thousands of Sikhs—men,
women and children—were burnt alive,
and their properties worth crores of rupees
looted and burnt? Does not the [Ponstitu-
tion give them the right to be protected? in
the very capital of this country—Delhi—
Government has failed to protect them.
What did the Government do? What has
Government done after that? Has any
person—pohtical., bureaucratic or anti-
social—been punished so far? Has/any—
body been arrested?

So far as detenus in the Jodhpur jail are
concerned, have we heard anywhere else
that for years together, people are put in
jail without any proper trial? Is the judi-
ciary, this democratic institution, giving

the same protection to Sikhs who have/

sacrificed a lot, in much greater proportion
to their population, for securing independ-
ence for this country? Even after inde-
pendence, for maintaining and protecting
this independence, they have given their

lives. But today. in response to the propa-
ganda in the media, they are being made

suspect?n the eyes of the people. Is it the
reward they are being given?

| think India is democratic and secular
country. But the mingrities are not feeling
secure here. There are clashes in so many
parts of the country. Hindu-Muslim

clashes arethere. Sikhs are being hated. |
think Government must do everything pos-
sible to win the confidence of the minori-
ties. Otherwise, it will be a stigma on the
very secular character of our country, if
minorities feel insecure. The weaker sec-
tions of the society are alsofbeing explo-
ited. Force is being used against them.
Women are also being exploited and gang-
raped. | think property, life and every thing
else of people are insecure in the country.
There is pessimism everywhere. Lawyers
are on strike. Factory workers are dis-
gusted. Government employees aref also
on revolt. Everything should be done
according to law. But in Punjab fake
encounters are held, false cases are being
cooked up against people and government
iIs not providing security to the poeple.
There should be a rule of law everywhere
and everybody should be equal before law.

This trend of the government to concen-
trate, to centralise power is a dangerous
trend. Decentralisation of ‘power is the
core for development. Non-Congress
Government in various States have got.a
raw deal at the hand of the Centre. Govern-
ors are being appointed over and abdve
without their proper consulation just to
create trouble for the non-Congress |
governments. Government have failed
miserably to control the prices. The prices
are touching new heights because govern-
ment is patronising and is very soft
towards hoarders, blackmarketeers and
profiteers Blackmoney is running a paral-
lel economy. They are co-exisiting with
each other and the President has failed to
announce any steps to unearth this black-
money, which is the main problem, which
is the basic problem and which is increas-
ing inflation.

Cofruption has become a household
word; corruption is in high places, in high
political places. We have been discussing
Bofors deal. Fairfax deal, German Subma-
rine deal, etc. The names of banks and
middle man have been mentioned, but
nothing has been down to out corruption;
no proper steps have been announced to
root out corruption from high places, from
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high political places, bureaucratic places
and from our society.

Unemployment has also increased due
to the wrong policy of the government.
Now, about 3 million people, educated
youths are unemployed. Under-
empioyment and rural unemployment are
beyond any number. So, the government
must formulate some police, concrete pol-
icy to root out unemployment, to bring
down unemployment.

So far as farmers are concerned, their
demands are not met. They do not get
remunerative prices for their produce.

In the end | would like to say that the
government says that the unity and integ-
rity of the country is at stake. It is not at
stake. Nobody can question and mar the
unity and integrity of the country. it is the
wrong policies of the government, it is the
tendency of the government which is
responsible for creating this suspicion, for
creating this sense of uncertainly.

| hope and suggest that the government
must reformulate, reschedule its policies.
They should abandon narrow political
considerations and in the interest of the
country, they should come out with con-
crete proposals for solving the problems of
the country.

In the end, | again oppose this Motion of
Thanks on the President's Address.

[Translation)

SHRI KAMLA PRASAD SINGH (Jaun-
pur) : Mr. Deputy-Speaker, Sir, | support
the Motion af Thanks on the President's
Address.

The Hon. President has mentioned in
detail the various welfare programmes run
by the Government for every section of the
society:

Today, our Government is running var-
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ious programme for the upliftment of the
people living below the poverty line under
the leadership of the HQn. Prime Minister,
Shri Rajiv Gandhi, who has a soft corner
for the underprivileged classes. He has
done a lot to eradicate poverty. Various
welfare schemes have been launched to
help the middle class and the farmers.
While going through the 20-Point Pro-
gramme we find that no section of the
society has been left untouched and all
sections are going to benefit from this
programme.

it is highly diplorable that some persons
as well as opposition parties are trying to
undermine the good work done by the
Government and are misguiding people. |
want to submit that all the inputs e.g fertil-
izers, seeds, water and electricity needed
by the tarmers for cultivation are being
made available to the farmers and not a
single farmer faces difficulty in procuring
these inputs. In spite of the present shor-
tage of electricity, it somebody wants to
obtain an electricity connection and sub-
mits a form duly filled in, efforts are made
to grant electricity connection to him

| want to state that our Government is
definitely determined to establish big
industries in all the districts. Side by side,
efforts are definitely being made to spread
a network of small scale industries in all the
districts to provide work to those willing
people who are jobless.

The main task of Central as well as the
State Governments today is to provide
fresh and pure drinking water to people of
all section living in the country and the
states. We are providing such water to
them through the |ndia Mark-1l puUmMps.
There were such villages and places in the
east where no arrangements could be
made for supply of potable water. We had
tried to supply water through small water
tanks and by laying pipe-lines but we were
not able to supply enough amount of
water. By installing India Mark-l  hand-
pumps, we are trying to supply water to
two hundred to two hundred and fifty. peo-
ple today. We are trying to supply water
through these means to the localities inha-
bited by farmers ana poor people who
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belong to schéduled castes and weaker
sections and to the villages and districts
inhabited by our Advisai brothrem. | have
stated again and again In this House that
there are such places in the area in our Tehsil
where water could not be supplied even on
occasions of marriage and sometimes the
marriage parties had to return due to non-
supply of water. By providing india Mark-I1
and by spreading a network of this typepof
pumps, our Government has arranged tor
adequate supply of water. But | wantto say
that there is still shortage of India Mark-II
type hand pumps and there is need to
increase their number so that the people
can get water properly.

| would aiso like to say that our nation
can be strengthened only when agricul-
ture of this country is strengthened and
our farmers become stronger. Our efforts
towards becoming self-reliant in food have
proved very effective. We have created big
buffer stocks of foqgdgrains and have been

able to overcome very difficult situation. -

Under various programmes for production
of rice, etc., production has gone up in the
eastern states. The Government is deter-
mined to increase food production to 1750
lakh tonnes by the end of Seventh Five
Year Plan. More attention would be paid
towards increasing production in this criti-
cal situation. A working group has been
established in this connection. | wanted to
say that many such plans are being
implemented.

Besides, | would also like to say that
Indo-Sri Lanka Accord is being appreciated
by the people of our country. This can be
observed, whether one is sitting in a tea
stall, and whether travelling by a train or a
bus. Everywhere one hears people appre-
ciating this agreement. Out Prime Minister
has concluded this agreement with great
courage and bravery. The way he is work-
ing today, is before you all. But efforts are
being made to mislead the people of the
country. The name of Bofors is being
talked about. Our colleagues in opposition
parties mention Bofors. The people in our.
opposition parties have gone to the extent
of saying that the guns supplied by Bofors
are stuffed with hay. But | want to say that

when the state of guns was analysed, the
capacity of the guns revealed that it was
even more than given out. Therefore | want
to say it now whether it is Bofors or Fairfax,
the peopie would not be taken in by those
who want to mislead them. The people of
our country know it very well that our
Government, our leaders, the Members of
Parliament and others are servinglﬂwrn
well and are making efforts for the welfare
of the people.

I would also like to say that we are trying
to provide electricity in each and every hut,
we are trying to provide water to every field
and we are also trying to provide educa-
tional facilities to all near their homes so
that they have not to cover long distances
for receiving education. Our Navodaya
Vidyalas are of the type with which culture
of our nation is interlinked. Today, our boys
of Jaunpur and North India go to South
india and the boys from South India come
to North India for education. Thus, our cul-
ture will get intermixed and this is in pro-
gress. | want to stress that there are some
people in our country who want to destroy
every thing and want o mislead the peo-
ple. Therefore, | want to say to my col-
leagues in opposition that they should
appreciated if something good is done for
the welfare of the society about which they
are also worried. Just now Bofors was
being talked about. Some days back
when a motion for extension of the tenure
of the Bofors Committee was under con-
sideration in the Parliament, colleagues in
the opposition parties opposed it. Earlier
they had insisted upon to form a Commit-
tee and when now the Committee has been
consitituted and his workjis going on prop-
erly and inquiries are being made properly,
it is being opposed by them now. On the
one hand they have an eye on the press
and on the other hand, they walk out after
expressing their views. That has been their
one poiht programme. They don't want to
express themselves and if others want to
say something, they are not prepared to
listen to them. If somebody talks in public
interest, they should try to listen to him.

About environment, | want to state that if
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we do not get fresh air or pure water, we
will have to face problems definitely. We
are trying to purify air now by planting new
trees. We are striving to provide fresh air to
the people. ye are definitely trying to build
hospitals ir:l every district from the heath
point of view. | also wish to point out that
trores of rupees are granted as drought
relief to the drought-affected people. We
are trying to construct roads to connect
various Judicial Panchayat vjllages. We
are self-dependent as regardsgloodgrains.
Our Government, our Hon. Prime Minister,
our Chief Ministers-and our Ministers have
been saying that no person will be allowed
to die of starvation despite the prevailing
situation of drought. This is my challenge

that no person has so far died because of/

drought. If the Government is doing such a

good work, we should appreciate the
Government.

With these words, | wish to say that we
will have to make efforts to make rapid
development, and maintain unity and
integrity of the country. But today, | seg/
that some people are trying to create hin-
drance in the way of development, unity
and integrity of our country. Disunity in our
country will definitely result in its disinte-
gration. So, |1 wish to say that both the
ruling party and the opposition should uni-
tedly tryfor the unity of the country. Coun-
try is supreme, and in order to maintain
unity, integrity and pace of development of
the country we should not do anything
which obstructs our country’s progress.
All Hindus, Sikhs, Muslims and Christians
in our country are united. In%such a state,
we are fully determined to maintain unity,
integrity and the pace of development of
the country. | want to congratulate the
Prime Minister and all my colleagues for
our commitment to develop our country
- rapidly. In this task, 75 crores of ourfpeople
" are with the Congress Party and Rajiv
Gandhi and are also ready to shed their
blood at one call.

15.00 hrs.

Today, the people who are trying to mis-
lead the public are being opposed tooth
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their mission and they will not be able to
mislead the people who are very vigilant.
All their accusations have already been
refuted and there is now nothing left on the
basis of which any section of our society
can be misled.

and nail. They w? not be successful ih

With these words, | Heartily welcome
and support the Address.

SHRIMATI KISHORI SHNHA (Vai-
shali) : Mr. Deputy Speaker, Sir, | rise to
support the Motion of Thanks on'the Presi-
dent's Address.

Qur Hon. President has indicated whay
type of India we want to make. Much
emphasis has been laid on secularism,
social equality and the protection of demo-
cracy. From the picture of our country
which he has drawn before us, it is quite
obvious that we want to ensure equality,
social justice/removal of poverty and dis-
ease by making use of scientific methods.
Thus, he has shown us the goal. The ohjec-
tives inspired by Mahatma Gandhi auring
the freedom struggle and later well-
clarified under the guidance of Jawahar-
lalji have again been set out before us.

. 15.02 hu‘.

[SHRIMATI BASAVRAJESWARI in the Chair)

A ‘resolution to establish a socialistic
pattern of society was adopted by the Con-
gress at Avadi which was enshrined in our
Constitution during the period of Indiraji.
Pt. Jawahar Lal Nehru had also introduced
a planned development programme and
had made efforts for making country’s
economy ﬁelf-reliant‘ By following the
same policy Indiraji led the country to pro-
gress in every field.

Similarly, the President has mentioned
in his Address about the development of
industries. Indiraji had first given much
emphasis on removing poverty in order to
bring social equality. She adopted] a
twenty-point programme to wage a war
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against poverty. Presently, our Prime Min-
ister has also given priority to this pro-
gramme and a huge amount of money has
been earmarked for it. Special pro-
grammes have been launched for the wel-

fare of Scheduled Castes and Schedu!ed/

Tribes and now special attention is being
paid towards them. Much emphasis is

being given on the programmes for eradi-
cation of poverty

It is true that in the last 40 years, our
country has progressed a lot during the

last three years our country has 'pro-.

gressed much more under the leadership
of our Prime Minister. This progress is prai-
seworthy artd noteworthy. Our Prime
Minister has even visited villages aker vil-
lages to assess the progress so far made
and also visited the poor and backward
areas to take stock of the situation The
Prime Minister himself has visited the dis-
tant places of the country to review the
progress made under various
programmes.

The Hon. President has mentionedin his
Address that 234 lakh families living below
the poverty line have been helped but there
is still a lot to do. There is great discontent
in the tribal areas. There is need to find out
the reasons for this discontent. Only such
Officers should be posted there who are
concerned about the problems of tribals
and are also dedicated to serve them. Our
objective is to uplift the poor and the
deprived class of the society so that the
gap between the rich and the poor may be
reduced and the disparites removed.
There is a need to pay more attention
towards the poverty eradication -pro-
gramme. The Government must sea if the
tribals are being benefited or not by these
programmes which are made for their wel-
fare. There is a need to change the present
system to improve the exististing social
set-up.

Our Prime Minister has adopted a new
Education Policy. There is two-fold educa-
tion system in India. The first one is fol-

lowed in public schools through which the
children from prosperous families are
benefited and the second one is followed
in Government schools. The standard of
education in Government schools is very
low. The edcuation policy and the stand-
ard of schools is being improved through
the Operation-Black Board and the stand-
ard of Education is"being raised. The tal-
ented ones do not get opportunities to
develop their talent for lack of good arran-
gements in Government schools. In my
view, the Operation Black Board will serve
the purpose. There is a plan_to train five
lakh teachers every year. There is a lot of
improvement in the satanes and other ser-
vice conditions of Teachers. It is hoped
that Teachers will do their job loyally and
devotedily. There is an arrangement to
give special education in Navodaya
Schools in which admission is given on the
basis of the marks obtained in the qualify-
ing examination. It has been said just now
that almost 41% of the students belonging
to the poor families have been able to get
themselves eniolled in these schools. The
Government would bear the whole expen-
diture. | think when they live and learn
together, then there will be no question of
any complex,or a sense of inferiority in
their mind. They all will get the same facili-
ties. Therefore, the new education system
would be very much helpful in the creation
of a new society under the Education Sys-
tem. More emphasis has been laid upop
moral values. The next generation will be
free from the existing corruption. Every-
one knows that corruption affects devel-
opments of the nation very badly.
Therefore, the new generation will be free
from corruption. They will have the deter-
mination to tight the evils. Since corrup-
tion affects the speed of development,
therefore, it becomes our main duty to root
it out from our society.

The programme to ensure the participa-
tion of women in the national life and
development has been encouraged. They
have been provided equal status legally.
Efforts are being made to root out the
social abusement evils. But still we are td
do a lot, we have achieved some targets
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but still there are some targets which are
yet to be achieved. You may take the exam-
ple of Anti-Dowry Act. In my view the law
has yet not become effective and the
menace of dowry is increasing day by day.
Now the value of I.A.S., |.P.S., Doctors and
Engineers in terms of dowry has increased
and that has almost been fixed now. Press
reports in the last six months show that 42
women lost their lives in Delhi due to the
dowry system. The incidents of rape of
women are increasing day by day.
Recently whatever the police have done
with 5-6 women in Deogarh was a very
painful and disgraceful event and that is a
matter of great shame for us......(Interrup-
tions). As the Government has informed
the House, there were 284 rape cases in
Delhi alone. The education must be spread
among women. They should be provided
more opportunities of employment and
along with this a strong public opinion
should be formed to fight the social evils.
By this way only they can get their proper
place. The Hon. President has mentioned
about the position of unorganised labour-
ers. Most of these unorganised labourers
are in the rural areas. They do not even get
those wages in time which are fixed by the
Government. Due to this, the situation has
become very tense resulting in clashes
between the farmers and the labourers.
The Government has formed a National
Commission. It is hoped that it will submit
its report very soon. | hope that there will
be a lot of improvement in the situation if
its recommendations are implemented.
This sort of explosive situation is detrimen-
tal to the progress of our country. We are
self-sufficient in regard to our foodgrain
requirements. Efforts are being made to
extend green revolution to the eastern
states. Much damage has been caused due
to drought and floods this year. In order to
control floods and to prevent their occur-
rence, solid steps should be thken, a con-
crete pregramme should be prepared and
the crop insurance scheme should be
implemented. The area to which | belong s
a flood-prone one but the farmers there do
not get seeds in time and yet they have
made Ceaseless efforts to produce the
Rabi crop.
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The President in his Address has called
for safeguarding the unity and integrity of
the country. We have met every challenge
facing our country under the leadership of
our Hon. Prime Minister. Under his leader-
ship, we shall strengthen our democratic
system and we shall be successful in our
efforts in this regard. The forces challenging
secularism will be dealth with sternly.

With these words | thank the Hon. Pres-
ident. | thank you also for giving me an
opportunity to speak.

(English]

SHRI G. M. BANATWALLA (Ponnani):
Madam Chairman, the President was
pleased to address the joint session of Par-
liament on the 22nd of this month. We are
all thankful to him.

The President’s Address is a reflection of
Government thinking and policy. Here, |
am afraid the Government has adopted a
misplaced and misguided attitude of com-
placency towards various problems that
we are facing, that the nation is facing.
Indeed nobody can deny that our country
has made considerable progress during
the 40 years of independence Still the fact
remains- that India faces its worse eco-
nomic plight during these days, in aimost
every sector of our life. Let, therefore, there
be a frank and candid admission of the
grim realities of the situation. There is no
escape from the fact that we are already in
the grip of double digit inflation. The rupee
is fast losing its value, both internally and
intarnationally. There are several other fea-
tures that one can go on describing but it
pains to see that instead of there a frank
admission of the reality of the situation, an
attitude of complacency, of dangerous
complacency has been adopted in this par-
ticular Address.

Madam Chairman, you know very well
that economic situation today is very grim.
Take the question of growth in GNP. We
find that the growth in the national gross
product was at a dismal figure of 4.9% dur-
ing the first year of the 7th Plan, i.e. during
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1885-86. In the following year, it further fell

1 to 4.1%. Madam Chairman, it is shocking to
note that in the current financial year, this
GNP is likely to be hardly 1 or 2%. Thereis,
therefore, absolutely.no room for any com-
placency. The 7th Plan has a target of 5%
growth in national product. it seems we will
hardly reach this particular growth rate
during the 7th plan.

Indeed the industrial production is at the
commendable growth rate of 10.2%. How-
ever, we must remember that in the late
‘60s, our country was the 10th most indus-
trialised nation in the world. Today we are
rated 17th and we are even behind several
of our Asian countries which had practi-
cally no industry nearly two decades ago.

Our share in the international trade has
fallen from 2.4% in 1951 to 0.48% currently.
These are very shocking figures.

The President, in his address takes
credit for a great and a considerable
increase in exports. But why practise this
self-deception? We must candidly and
frankly admit that our exports have stag-
nated. Let us not be deceived by statistical
figures. We must remember that while the
rupee value of exports has been steadily
increasing, in 1980-81, India's exports
measured in terms of dollars aggregated to
8,710 million doliars.

Let us see the performance further.

In 1985-86, India's exports measured in
terms of current dollars, had almost
doubled. But that is a very deceptive figure
in terms of current dollars.

in terms of the constant 1980-81 dollars,
the exports had stagnated at 8,800 million
dollars in 1885-86.

Similarly, in the first nine months of
1987-88, India's exports measured in terms
of constant 1980-81 dollars, is only 6,800
million doilars. This would again mean
stagnating at 8,800 million dollar level.

We, therefore, find that these figures of
growth in rupee value measured in terms
of the current dcliar value, are very decep-
tive. The gross reality of the situation is that
india's exports have stagnated in terms of
the constant 1980-81 U.S. dollars. That is
because the value of rupee is constantly
declining and it is said that there has never
been a country with the currency which
depreciates so fast. That is the verdict we
are having upon our economy and, there-
fore, | must caution the Government to
come to grips with the realities of the situa-
tion and take necessary measures.

Coming to several programmes of our
Government, | must speak about the 15-
Point Programme for the welfare of the
minorities. The President himself has
admitted and | quote:—

“The Centre and the States must
make sustained efforts to implement
the 15-Point Programme for the wel-
fare of the minorities.”

This is a correct picture of things. The
impiementation of the 15-Point Pro-
gramme is in a sad state of affairs. | may
even say that whether it is the Centre of
whether it is the States, there is a criminal
neglect in the implementation of this 15—
Point Programme. In the first place, we find
that various items in the 15—Point Pro-
gramme are cQuched in ambiguous terms.
They appear very good but they are
couched in such ambiguous terms, that
the implementation suffers. For example,
we find that there is a reference to special
considerations for recruitment of minori-
ties. This does not lead us anywhere. |
must, therefore, urge upon the Govem-
ment to see that administrative instruc-
tions and detailed guidelines are given
with respect to any ambiguous terminol-
ogy used in the 15 Point Programme.
Then, in several States—I| am sorry to say
that even in States ruled by the Opposition
that is, by those who are in the Opposition
in this House—there also the implementa-
tion of the 15 point Programme is in a very
sad plight. Some of those States have, even
refused to accept some of the points of the
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Programme. | may refer to vanous States
which are there. But then, | have to run
along. Therefore, | emphasise upon proper
implementation, assessment and monitor-
ing of this programme and it should be
there. Take for example, even the Central
Guidelines. Under the 15 Point Pro-
gramme for the welfare of minorities, the
Central Government has advised our Lead
Banks in each of the 40 districts with con-
centration of minority communities that an
exclusive officer be appointed to monitor
the increasing flow of credit to the minority
communities and also to see that the
minority communities are associated in
adequate number in our banking sphere.
But then, we find that there is hardly any
implementation of this particular policy of
the Central Government. A recent survey
shows that banks have not taken these
instructions seriously. in most cases, they
are not even bothered to designate an
officer exclusively for the task—not to talk
about the implementation of the guide-
lines. | must, therefore. suggest that the
implementation and monitoring machin-
ery must be strengthened. | understand
that there is a Cell for the implementation
of the 15 Point Programme in our Welfare
Ministry. | further suggest that there
should also be a Joint Parliamentary Com-
mittee on the same lines as we have the
Commiittee for the Welfare of Scheduled
Castes and Scheduled Tribes.

Nearly four years have passed since the
high-powered Committee on Minorities
headed by Dr. Gopal Singh has submitted
its Report to the Government. But the
Report has not been placed on the Table of
the house. It has not been published. When-
ever we ask a question in this House with
regard to this, a stock reply is given saying
that the report is still under consideration.
There is a great agitation and restlessness
among the minorities. There is a lackadais-
ical attitude of the Central Government
with respect to the problems being faced
by minorities. | must, therefore, urge upon
the Government to see that this attitude is
given up.
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The problem of the weavers is there. The
textile policy has been declared. Butevery-
body is unhappy with it—the Composite
mills, the Poweriboms, the Handloom, eve-
rybody is unhappy. All are badly hit. There-
fore, the question of Textile policy should
not become a prestige issue with the
Government. There is a need for a review
of this policy. There is a need to have a
second-look upon it. The weavers are in a
sorry state of affairs—whether they are
Powerloam-weavers or Handloom-
weavers, both are in a sad plight; especially
the case of the powerloom weavers is very
sad. There is hardly anything to help them
in their critical situation. So many looms
have been closed down. They are address-
ing representations and asking faor various
helps. | must urge upon the Government to
see that an All-India Powerloom Federa-
tion be formed to look to their needs.

| must urge upon the Government to see
that the export of yarn is either prohibited
or drastically reduced and the cost of yam
for the weavers is reduced. It has a crip-
pling effect upon them. There is a need to
read the writing on the wall and to see that
the problems of the weavers and the
farmers are taken up in the right direction.

| will simply refer in a few sentences to
one or two points and conclude.

We have the Direct Tax Laws (Amend-
ment) Act 1987. There is growing restless-
ness with respect to the various provisions
of this Direct Tax Laws. Specially, | must
refer to the adverse impact on various pro-
visions of Direct Tax Laws (Amendment)
Act 1987 ypon trusts and wakfs. It is having
a crippling effect upon them. Let the
Government realise this particular thing
and have a second look as per the repres-
entations that have been made to the
Government. | have also made a represen-
tation in this particular regard about the
destructive effects of the various provi-
sions of this Direct Tax Laws (Amend-
ment) Act upon the trusts and wakfs. |
hope they will receive due consideration at
the hands of the Government.
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" Madam Chairperson, the fate of Haj ship
services is hanging in the balance. Perhaps,
it has been decided by the Government
that there will be no further Haj ship ser-
vice. If that is the case, | must say that itis
going to bring great hardships to the peo-
ple. Already resentment is growing.
Because there is no time, | will only con-

" clude by saying that there should be a re-
look on this decision of not to have the Haj
ships. People are poor. All cannot afford to
go by air. This is a religious thing. Let them
not oftend the religious susceptibility. | am
sure that the matter will receive
serious consideration and the Haj ship ser-
vices will be restored.

Of course, we are thankful and we are -

grateful to the President for having
addressed us. We only hope that the var-
ious areas of our failures which have been
outlined here, not in a spirit of confronta-
tion but in a spirit of cooperation to see that
our nation progress and has a good future
ahead, that these suggestions have been
made, | hope, they will be received very
well by the Government and proper steps
will be taken in accordance therewith..

[Translation)

SHRI RAMSWAROOP RAM (Gaya): Mr.
Chairman, Sir, the Hon. President has
addressed the Joint Session of Parliament
and has offered certain guidelines for the
future. In this connection, & Motion of
Thanks has been moved and | support it
wholeheartedly.

The Hon. President in his Address has
expressed his views regarding the prob-
lems facing our country since independ-
ence and aiso about the functioning of the
Government. He has shown special con-
cern about the situation prevailing in our
neighbouring countries. He has empha-
sised on this point that our ideals of demo-
cracy, secularism and socialism as
enshrined in our Constitution should be
fully realised; social justice in with equality

of opportunity for every human being
should be ensured; poverty and disease
should be wiped out by the help of science
and technology and the economic devel-
opment should he made by preserving and
not by exhausting the bounties of nature.

| want to submit a few points in this
regard. In spite of natural calamities, our
country has made considerable economic
progress. This is a symbol of the intelli-
gence and -understanding of our Hon.
Prime Minister. In 1984-85 our industrial
growth rate was only 8.5 per cent, this year
we have achieved 10.2 per cent growth in
spite of natural calamities. Our coal pro-
duction has been enhanced by 7.5 per
cent. According to the figures of April
1987-88, coal production has increased by
10.2 per cent. Similarly, 5.4 per cent growth
rate has been registered by our Railways.
Our friends in the Opposition oppose
every step we take as a matter of conven-
tion. This is their fundamental right. But it

+is also their responsibility to at least praise

those policies which are good. They are
fully aware of their rights, of course, but
not of their duties.

| want to submit that our 20th point of
our 20-Point Programme is to make the
administration sensitive to the needs of the
people. But it is regrettable that our admin-
istration is still being run on the lines of the
Indian Kings' Commission. The adminis-
trative system framed during the British
rule is still being followed. It is due to this
reason that we have not been able to make
as much progress in this field as we should
have made. | want to request the Govern-
ment through this august House that if it
believes in an administration which is sen-
sitive to the needs of the people, then it
should change the entire administrative
structure to make it conform to the require-
ments of the Indian people. It will result in
better implementation of our policies. That
is why | want that Government should res-
tructure the existing administrative sys-
tem. Only by making the administration
sensitive to the needs of the people we can
get positive results. One of tie earlier deci-
sions was that a district Collector will have
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te spend one night in remote areas oncein
every 15 days. Can you tell us ifany Collec-
tor had ever stayed overnight in any village
as a part of his duty to make the administra-
tion more sensitive to the requirements of
the people? You will not find even one
such example. The Collector does not
move outside his headquarters and
records after every 15 days that he stayed
in such and such village. | want that the
administration should be made more
responsible. Only by taking such mea-
sures, our policies will be given a true
shape and our administration will be able
to function in accordance with the needs
of our country.

SHRI SOMNATH CHATTERJEE: A
movement must be going there.

SHRI RAMSWAROOP RAM: In our area
there was a target of distributing 35 thou-
sands acres of land. We have distributed 35
thousands acre of land and have also given

title nights. Our district has topped in India.

so far as land reforms are concerned. This
- land was distributed during the tenure of
Shri Bindeshwari Dube. | think, Mr.Com-
rade, in spite of being in the leftist fold, you
have even failed to achieve the land distri-
bution target of 5 thousand of acres in your
drea. This is your theory and that is of the
Congress. | hope, it is a challenge to the
administration to give possession in
respect of the 35 thousands acre of land
which has been -distributed... (Interrup-
tions)... Any way, | don’t want to raise any
.dispute in this regard as | have many things
to say

We all should share the anxiety
expressed by our hon. President about
Communalism and social tension. This is
not a political matter but above that. It
should be judged in the national perspet-
tive. Today, in India, communalism and
social tension are two big evils. Communal
tension and social tension or caste tension
which are based on the caste system and
the region are such evils which are des-
" troying the social fabric. We should not
take the anxiety expressed by our Presi-
dent lightly like Shri Somnath Chatterjee. ...
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(Interruptions)..... We will have to take if
very seriously and bring about a national
consensus about it. That is why | say that -
we have adopted secularism and social-
ism. Have we adppted casteism? He
should consider casteism? He should con-
sider casteism and religion above the
society.... (Interruptions).... Religion is a
personal property of anyone whether he
goes to a temple or a Gurdwara. It should
not be exhibited at public places. It should
be totally banned. Religious and meetings
should be organised in their respective
Gurudwaras, Mosques and Temples but
not at the Boat Club. | urge upon this
august House that these should be banned
at public places ...(Interruptions).... That
was not a religious one It was a farmers
movement where farmers were addressed.

Religious processions should, however,
be banned at public places. | have to say a
few things in relation to farmers. Eighty per
cent of our population has to depend on
rural economy. But while formulating
plans, this sector of economy is ignored
somehow and it does not get its share to
which it is entitiled.

In order to compensate the farmers
against the damage caused to the crops
either by drought or by flood, a crop insu-
rance scheme has been presented to and
approved by this august House. In this
connection, | would like to draw_ your
attention towards Bihar. You would have
noticed that flood in Bihar is such a horri-
ble curse that all our economic growth become
futile when food comes as a natural calam-
ity and hundreds of acres of our crops are
destroyed resulting in a loss of crores of
rpees. This is why a Commission has
been constituted for crop insurance. As
hon. President has directed, it would be a
matter of great pleasure If our rivers which
cause so much damage are harnessed and
their. surplus water is made available to the
farmers for better use. | think we should
welcome the national water policy.
Secondly, | would like to draw the attention
of the Government to the report submitted
by Dr. K. L. Rao in 1974-75 in which it has
1been recommended that surplus water of
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the Ganga, the Kosi, the Kauveri should be
utilised for development purposes.

I would like to point out one more thing
that we have been successful in improving
the condition of the scheduled castes and
scheduled tribes under the leadership of
our Prime Minister. Previously, there was
99% or 100% poverty among the scheduled
castes, scheduled tribes and hill people.
But now our Government have succeeded
in raising their standard to some extent. By
implementing the policies evolved by Indi-
raji and followed by Rajivji, the number of
people below the proverty line which was
previously 54% has now been brought
down. | would like to say that the quota of
the scheduled castes and scheduled tribes
in services as enshrined in our Constitu-
tion by the founding fathers of our country
like Dr. Ambedkar, Dr. Rajendra Prasad
and Pt. Jawahar Lal Nehru has not been
completed yet in every department as fig-
ures prove. Maybe that the mental faculty
of our people had not developed to the
required extent but are they n-'t even fit for
becoming peons and clerks? Their quota
of 25% is not being fulfilled even after 40
years of independence. When we go to
villages we find that hundreds of educated
youths belonging to scheduled castes and
scheduled tribes are wandering here and
there in search of jobs. Although | know
that there is a ban on new appointments
due to economic crisis but | would like that
our Prime Minister must issue a direction
to fulfil the reservation quota wherever it
has not been fulfilled.

| would also like to say about justice. In
comparison to other countries the justice
in our country is more expensive. The poor
are unable to reach to the last stage of
. justice. They cannot even afford to go in
for appeal to the High Court if they are
imprisoned by a lower court for 10-20
years due to some or the other reason. So,
we will have to make justice inexpensive
We come to know that our Shri Somnath
Chatterjee is a reputed lawyer. Probably he

PHALGUNA 10, 1909 (SAKA )the President's Address 486

would demand 4 thousand rupees if some-
body wants to engage him. Although he
claims to be the greatest socialist among
the leftists but a pgor will have to sell at
least two bighas of his land to engage him.

[English]

1 SHRI SOMNATH CHATTERJEE:
IMadam, | rise on a point of personal expla-
nation....(Interruptions). He has been ref-
erring to me quite often in his speech and
he was showing his finger towards me.

I do not render only lip-service to the
cause of the poor. Not a single person can
say that | have been charging fees from the
ordinary people. | am not like them, paying
only lip service. | exploit the rich people
and naturally | get high fees from them, but
they pay me not for any political considera-
tions. | exploit the rich people and look
after the poor people in my humble way. |
am not drum-beating like them.

That is what is wanted to say.
MR. CHAIRMAN: Please conclude now.
[Translation]

SHRI RAMSWAROOP RAM: | was teli-
ing about the persons who are in his pro-
fession. He is the representative of lawyers.
| feel that the justice has become so much
expensive that it is necessary to make it
cheaper.

Now, | want to say something about my
State. | come from the area of Gaya, Jaha-
nabad, Navada and Aurangabad where the
labourers are awakened now and they
raise their voice against exploitation. But
thousands of scheduled caste families
there have been jailed in the name of law
and order. | ask the Government whether
there is any prima facie case_of killing
against them. The Officers have to reply
about it. They say that we have to fulfil the
quota. It is ironical that we have to go in
thousands to jails to get the quota fulfilled.
For the reservation of jobs we have to go
somewhere else. | request the Government
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to give directions to the State Govern-
ments for the scrutiny and examination of
the previous records of the people jailed in
the name of law and order. If no step is
taken in this direction, then their will be
resentment among them. | understand that
their main demands are of minimum wage
and of land reforms. It is right that we have
achieved some success in the direction of
land reforms and we have to hand over
them the tities of ownerships.... (Interrup-
tions).... Through newspapers we have
learnt about the Pararia case abbut which
the Government has taken action. | want
that they should take more stringent action
in this case so that such incidents do not
take place in future. The hon. Home Minis-
ter has also expressed anxiety in this mat-
ter. 14 Police Officials have been
suspended. What more can be done?

SHR!I VIJOY KUMAR YADAV
(Nalanda): How will suspension help?

SHRI RAMSWAROOP RAM: If suspen-
sions are not acceptable, should they be
shot dead. | support the Motion of Thanks
on the President’'s Address.

*SHRI R. JEEVARATHINAM (Arakko-
nam): Hon. Madam Chairman, | support
this motion of thanks on the President's
address moved by our hor Colleague Shri
B. R. Bhagat.

Let me first welcome the Proclamation
of the President issued under Article 356 of
the Constitution in relation to Tamil Nadu.
The Proclamation unseated the minority
Govt. in Tamil Nadu headed by Mrs. Janaki.
The Proclamation also paved way for the
proper implementation of welfare
schemes in Tamil Nadu.

For the past 20 years that is since 1967,
corruption was reigning supreme in Tamil
Nadu under the rule of Dravidian parties.
Over these 20 years, many Corporations
and Boards were created and these Corpo-
rations and Boards were Governments
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themselves within an elected Govt. under
the Chief Minister. They were havens of
corruption. These corrupt deals and other
malpractices must be inquired into and
culprits booked. The people must come to
know what happened over these 20 years
under the rule of Chief Ministers whom
they had endorsed in elections. By expos-
ingthese corrupt men, the people will
come to possess confidence in the Presi-
dent’s rule.

20 or 25 days have passed since the
imposition of the President's rule. But still
these non-official political appointees con-
tinue to head the corporations and Boards.
These Corporations and Boards must
either be dissolved or the non-official Polit-
ical appointees be removed. These non-
official Chairmen of various Boards and
Corporations are swallowing gorgeous
amounts of public funds. One of the Chief
reasons for imposing the President’s rule
was to streamline the State administration.
The Governor and his advisers must, there-
fore, set themselves upon toning up the
present administration in the State which
Is ridden with innumerable maipractices.

For the past few years, Tamil Nadu is
reeling under severe drought conditions.
The previous Gowvt. was not able to esti-
mate and convey in definite terms the
extents of relief required to counter
drought conditions. A fresh survey must,
therefore, be conducted and revised esti-
mates about the extent of drought relief
must be made. When the Prime Minister
visited Madurai he met the Members of
Parliament. We appealed to the Prime Min-
ister for generious allocation of funds as
drought relief. But, by sheer luck, the areas
visited by our hon. Prime Minister received
rainfall. The areas which were not visited
by our Prime Minister did not receive
rainfall.

These areas continued to experience
dry speil. But the officials and the Ministers

s T —— .‘ S— 0 . s "
*The speech was originally delivered in Tamil.
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in the then Covt. were not able to deter-
mine the exact quantum of relief that
should have been asked from the Centre. |
querried a Tamil Nadu Minister in the then
Cabinet about the petty amount of reliet
that is Rs. 35 crores released from the Cen-
tre as against the State’s demand of Rs. 350
crores. | désired to know from the Minister
where exactly the calculations went
wrong. He replied that the State officials
did not cooperate with the Govt in putting
down firmly the extent of relief that was to
be asked for. But the real fact was that the
Ministers themselves were uncertain about
the quantum of relief. Bharat Ratna Dr.
MGR was really a blemishless person. But
he could not extract the right work from
men, from his own Ministers.

Even this year, there are fears that the
monsoons may fail. | recently toured my
Parliamentary constituency comprising
six assembly constituencies. The public
there were very much aggrieved over the
drinking water shortage. Officials, there-
fore, be deputed to various districts 10
ascertain the people's sufferings on
account of this drinking water shortage.
Drinking water must be provided to all on
priority basis. Last year's experience is still
green In my memory. They promised
many things but did not do anything. This
situation should not recur. Drinking water
must invariably be provided to all villages
in Tamil Nadu. Further, irrigation canals
must be immediately repaired. If agricul-
ture flourishes, employment opportunities
will be created. | made many demands in
this regard to the Tamil Nadu Govt. At least
the administration under Governor must
repair these irrigation canals. Lakes must
also be desilted. The Kaveripakkam lake
which irrigates 10,000 acres of land, the
Veeranan lake and the Mamandur lake
which irrigates 8,000 acres of land must be
desilted. Hon. Minister may kindly bear
this in mind.

The Cavery and Palar rivers are dry.
Hon. Madam Chairman belongs to Karnat-

aka. She may have the kindness to move
the Karnataka Govt to release water in Gav-
ery and Palar rivers for 3months during the
rainy seasons. This would help to battle the
dry conditions in Tamil Nadu. The hon.
Prime Minister and the hon. Home Minister
were very kind to approach the Karnataka
Gout in this matter. The Chief Minister of
Karnataka has, with large heartedness,
agreed to release water from Karnataka in
lieu of electricity to be generated and supp-
lied by Tamil Nadu. | express my sincere
thanks to the hon. Prime Minister, hon.
Home Minister and the Chiet Minister of
Karnataka for this fine gesture. | wish that
this attitude must be there on the part of,
the Karnataka Govt in the future years also.

Sir, all along the banks of Palar river right
from Vaniambadi upto Ranipet. Many tan-
neries have sprung up recently. The chem-
ical effluents from these tarneries flow into
the Palar river and thus rendered lands
near by uncultivable. For the past 2 or 3
years, | had been consistently inviting the
attention of this august House and the Min-
isters conerned to this problems of pollu-
tion. The Minister assured me to do
something to deal with this ever increasing
problem but that assurance does not suf-
fice. Some concrete steps must come for-
ward. Instead of allowing these chemical
effluents freely flow and mix with river
water, these can be treated and used other-
wise. Pollution control measures have to
be effectively enforced.

Further, nearly 60,000 weavers are there
in my constiteuncy. Cotton yarn scarcity
have caused serious hardships to their live-
lihood. The Cooperative weavers have
made a strong plea against export of cot-
ton yarn from this conntry. Cotton must be
imported from foreign countries and yam
be supplied to these poor weavers without
delay. Weaving is the main profession next
only to agriculture of our poor fqlk. Even
Mahatma Gandhi patronised weaving. He
encourged handloom weaving. Nearly 2
1/2 lakh TN 46 Janta sarees have stag-
nated-n my constituency. The Karnataka
Govt agreed to take these sarees. For some
unknown reasons, the Karnataka Gowt
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returned these sarees. The amount
involved is Rs. 85 lakhs. For the past 3
years there are no takers of these TN 46
sarees. | also submitted a memorandum to
Hon. Minister Shri Mirdha and requested
him to make the Gowt. itself to purchase
the sarees as the amount involved was not
very big.

Our nation has one of the biggest pool of
scientists in the world. The testing of a
nuclear device and the launching of the
surface to surface missile ‘Prithvi’ stand
testimony to our scientifice progress.

Scientists must, therefore, be paid ade
quate remuneration and their service con-

ditions must also be improved. We must
praise their efforts in raising our standards.

Teachers should also receive prope¥
attention. There service conditions must be
improved after holding talks with them in
this regard. The conditions of the Gowt.
servants also require attention.

The imbalance between rural and wrban
areas must go. Industrial development
must take place in rural areas also. This
would stop exodus of rural poor to urban
areas.

The 20 point programme needs to be
extended to rural areas. 50% subsidy must
be paid to rural poor for building houses.
This should be done under the RLEGP
programme. Bharat is an ancient land.
Over the past 40 years since our independ-
ence, we have made rapid strides. For con-
tinued progress, let us pledge to
strengthen the hands of Shri Rajiv Gandhi
in this task of building a stronger India.
16.00 hrs.

[English]

DR. DATTA SAMANT (Bombay South
Central): | have gone through the Presi-
dent's Address. For the last three years, |
am trying to read and understand all these
things. | think this Address ig just an articul-
tation of some ideas, which lead to
nothing. Some suitable figures, whatever
Government liked to give, have been given.

Sir, if you want, | can talk a lot about
what Government has done, and what it is
talking. They have mentioned some Direc-
tive Principles, and used some good words
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here and there. But | think the true eco-
nomic situation in the country is not
reflected in the Address, nor is the poverty
and unemployment faced by seven crores
of people. Because of rise in prices, the
average man is suffering. In Bombay, out
of a population of 95 lakhs, 4 lakhs are
staying in the platforms and roads, and not

in hutments. All this informatjon is
not given in the president’s Address. Wha-
tever little information Government
wanted to give, has been properly included
in the Address.

| think that in respect of all these posts—
President, Governors and such other
posts—our Constitution tallies with the
British Constitution. We are following that
Constitution all along the line.

It is my strong opinion that we should
not continue with all these decorative
posts of the President, Governors.and oth-
ers because it involves crores and crores of
rupees and it is all loss. Let us amend the
Constitution and remove these posts. The
Treasury Benches like this type of sweet
words, articulated words just to back them
up. | am totally oppose to this move

They give the target of stock of food-
grains for the next year. Then the govern-
ment says that such and such target must
be there or, say, 117 million tonnes must be
there. For the last four years, they have not
crossed 1.15 million tonnes. Last year, it
was less. This year, they have done to0- 140
million tonnes. Due to shortage of food-
grains, now the prices will go up in 1988
like anything. If there is a shortage of 10
per cent, the average man will be exploited
by the hoarders. At present, we are having
only 14.14 million tonnes of foodgrains
which is less than what was in the last
seven years. This shows we have to import
foodgrains worth more than Rs. 1000
crores in 1988. In 1981, there was a little
shortage. We had imported Rs. 700 crores
worth of foodgraing; and because the rates
of the foodgrains have gone up and the
population of the country has also gone
up, after 40 years of independence, our
country is going to import foodgrains
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worth more than Rs. 1000 crores in spite of
the fact that we always talk of boosting our
agriculture and giving more food to the

pecople.

Regarding iabour, the government use
sweet words and say that their relations
with the workers are nice, this thing and
that thing. There are 20 crore workers in
this country out of 70 crores population. 15
crore workers are in the unorganised sec-
tor; out of this, about 12 crore workers are
below the poverty line. In this House, | have
been repeatedly talking about all this in my
speeches.’ Of course, | am sure, nobody
from the government bothers to take note
of the opposition speedness. But | think,
even the Treasury Benches, even the pre-
vious Labour Minister, Mr. 8angma had
also admitted it. What have you done in the
last three years? One commission has
been appointed. Its reports will come after
two years. There is no will, no desire, to
help them. Sugar factories are making
good profit; tea and coffee Boards are
making good profit. When they are making
good profit, why not make about Rs. 20-25
as the minimum wage and link it with DA.
Is there any difficulty ? Why has the govern-
ment not done it? If they have not done it,
why is your President regretting for that?
Why such a simple matter has not been
solved?

Regarding bonded labour, what sweet
words are used? It has been mentioned
here that the private agency will look into
that matter, the private agency will look
into the matter of the bonded labour. After
40 years of independence, what the Presi-
dent has written in your programme? The
organised labour is always blamed. They
are gaining something because of their
strength, but still they are blamed.-After 40
years of independence, there is no law
what should be the share of the workman.
Therefore, it is a pitiable condition for the
labour. The prices of everything are going
up but the salary of the workers is not
increasing accordingly after increasing the

industrial production in this country. It is
80 surprising that the figure has changed
to 8 per cent, 10 per cent, 12 per ceft. |
think each member of this House has said
something about it. As per your old index,
it is 5-6 per cent only because the method
of counting industrial production the
government had intelligently changed last
year. According to the measures which are
used for the last ten years, your industrial
production was 4 or 3 per cent; now-this
may be 4 or five per cent. Now, you are
adopting more and more measures By
which you are removing textile and jute
industries and taking electronics and other
new items; and electronic items produc-
tion you are showing more; that is the only

‘thing done in this unit.

All the members talk regarding Rs. 3000
crores given as subsidy-and help for fertil-
isers, cement, etc. After taking this much of
subsidy, is there any relative"production
increase if you compare it with 1970 and
19807 | have got the figures regarding the
relative growth of the industrial produc-
tion. Who controls the production of
cement, fertilisers, etc.? Who controls- the
production of top five big industries? It is
controlled by a particular big group. | know
because | have got my union. They create
a little shortage; then they close down a
particular unit and come to the govern-
ment and ask for subsidy. They get public-
ity and the report also. This is the-way the
Government is working. It is concerned
about the needs and requirements of the
big houses in the country which are 25 to
30 and that is how the industrial produc-
tion is reflected.

Madam, | spoke in this House several
times and mentioned that 1,50,000 indus-
tries are closed. Out of them about 700 sick
industries employ more than 1,000 peo-
ple. And one lakh and five thousand are
small industries. Fifteen per cent of the
total industries of this country are getting
otherwise sick.

We are talking about going to the back-
ward areas. But people in Bombay and
Calcutta closing their industries. Though
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they have diversified the funds they have
got lot of surplus money.with them. They
handle those items which they want to
take, and the remaining are left to the
Government to take over. That is how your
industrial production is reflected. And in
the process Rs. 5,000 crores are lost. Even
thousands of crores are involved in the
economy. The big industries they take the
money from the Government, they start
the factory. Fhey go on diversifying the
money and make it sick, and start a new
industry again. This is the unfortunate pol-
icy of this country and the Government is
unable to control this trend.

I will mention two points and conclude.
Sick industries have also beén mentioned
The Board is appointed. | was a strong
speaker there. Not a single director was
changed. Nobody was punished.
Nobody's property was taken. The
Government could not touch them. The
big industries are not touched.

SHRI BALASAHEB VIKHE PATIL
(Kopargaon): They have not started
working.

DR. DATTA SAMANT: They get the cer-
tificate of sickness. Three hundred sick
industries are there. The sick certificates
are issued to big factories like Rayon and
Nirlon also.

[Translation)

Sir, our in Industry has become sick. We
may be exempted from payment of bonus
and the wages may also be reduced.

[English]

Really, these are the things happening.
The sick industries Board which is
appointed to punish these people does not
take any action. They do not change the
directors, they just take the money and
make use of it.. They only create the sick
industries. And the Government is a party
to all this. It is a pitiable condition. This is
not good for the economy.
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If Tatas close their mills and start some
new factories the Government is going to
give them money.

Madam, | talk in this House hundreds of
times. But | do not think that the Govern-
ment is concerned regarding the average
man or the average workers in this coun-
try. One point, just | want to mention about
the textile policy. After agriculture it is the
biggest industry in the country. Crores of
rupees are involved. When the new textile
policy was announced, | opposed it. Now
even Congress members like Shri Sharad
Dighe are obstructing the roads and urg-
ing for a change in the textile policy. It is the
biggest blunc?er. In this textile industry Rs.
750 crores to Rs. 1000 crores of money is
involved. So many new mills are getting
closed and so many people are removed.
About one crore and fifty lakh workers
were retrenched. Fifty percent of the
powerlooms of this country are affecting
the economy. The handlooms sector is
suffering and needs to be looked after.

In this House the textile policy was dis-
cussed for one week. It is the biggest
blunder and it is going to ruin the economy
of the country. Therefore, | again appeal in
this House that the Government must with-
draw that policy and make some reasona-
ble changes. Otherwise it is going to create
problems.

Regarding your foreign policy, today |
read in the newspapers that your Army
Commander in Sri Lanka has made a state-
ment that if Mr. Prabhakaran comes out he
will be shot at. But who told you to go there
and become heroes there? About one lakh
of your troops are there in Sri Lanka and
you are spending Rs. 6 crores to Rs. 7
crores daily for fighting 5000 LTTE mil-
itants. More than Rs. 600 crores to Rs. 700
crores have been spent so far for fighting
the battle for others. The other day, LTTE
has started negotiating with Mr. Jayewa(-
dene and his Government. This is back
stabbing. You are spending this money for
the prestige of the Prime Minister. | think,
this is not fair. | think, we have done this



497 Motion of Thanks on PHALGUNA 10, 1908 (SAKA)the President’s Address 498

blunder of sending our troops in Srilanka
and spending crores of rupees there.

Regarding Bombay no mention has
been made in the Address. Bombay is not
all what you feel. You have seen Malabar
Hills and Cuffe Parade. Piease do not think
that this is the real Bombay. 55 lakhs peo-
ple are staying in hutments and another 20
lakhs in Lal Bagh and Parel in old dilapi-
dated buildings where people die because
of collapsing of buildings. You are taking
Rs. 3000 crores as revenue from Bombay,
but you ‘'do not make any provision for
Bombay.

The pass-holders and daily ticket pur-
chasers are more in Bombay. Because of
the hike in railway fares and postal rates,
the Bombay people are going to pay about
Rs. 400 crores. Bombay is-always taxed
more. Of the total revenue 60 per cent of it
is collected from Bombay. But they are not
giving proper share to Bombay. Therefore,
such an attitude of the Government should
change.

| oppose all such types of Addresses by
the President. The works are good and
articulated. But the poor President, | do not
think, has any power to describe the real
picture of the country. Theretore, let us
change this British Constitution and let us
abolish the decorative posts of President,
Governors and others on which we are
wasting crores of rupees.

(Translation]

SHRI JAGANNATH CHOUDHARY
(Ballia): Madam Chairman, | am grateful
that you have given-me an opportunity to
express my views on the Motion of Thanks
on the President’s Address.

| support the motion whole-heartedly
which has been moved to express thanks
to the hon. President. The hon. President
has expressed his views in detail on the
progress made by our country during the
last fourty years of freedom, the action to

be taken in future in this regard and about
the security of the country.

There is no doubt that during the last
fourty years of freedom, our country has
made progress in all spheres, it may be
education, industry, agriculture, irrigation
or electricity. Our leaders should be con-
gratulated through whom our country has
made such a progress but it is also a fact
that there are many areas where there has
been no development at all. The Govern-
ment should pay more attention towards
these areas. For this | want to give some
suggestions to the Government through

you.

| come from the Ballia district of Uttar
Pradesh. Ballia district lies in the far east-
ern Uttar Pradesh from where Bihar starts.
As it is a far-flung area, whatever develop-
ment has been made in the state, it has not
reached there. The Government should
pay more attention towards such areas so
that thase. areas are also benefited. It
should not be so that orte area is much
developed while the other is ignored.

| am very proud to say that Ballia has an
important place so tar as freedom struggle
is concerned. Any leader who goes to Bal-
lia praises the valiant sons such as Sar-
vashri Sarju Pandey, Mangal Pandey and
Ram Baghel Ojha. But beyond that
nobody bothers about Ballia. So, the resi-
dents of Ballia and the people of eastern
region are very much in trouble. As a repre-
sentative of the people, | want to bring their
feelings to the notice of the Government
and want that the Government shouid give
more attention to the backward areas.

| have requested the hon. Prime Minsiter
that Ballia, Ghazipur, Azamgarh, Jaunpur
and all the other districts of eastern region
can e developed if these districts are con-
nected with a broad gauge railway line. But
| am sorry to say that | do notfind any such
thing in it. | am very much pained. | again
request the hon. Prime Minister and | am
quite hopful that in order to ensure devel-
opment of the eastern region, he will give
necesary sanction for a broad gauge line.
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| would like to congratulate the Minister
of State for Railways who had assured me
about the building of a overbridge on the
railway crossing of Ballia, without which
the people were facing many problems. He
accepted our demand and fulfilled his
assurance. He is a person to be
congratulated.

The former Agriculture Minister had
given an assurance of opening a centre for
agricultural gcience for the welfare of the
farmers of Ballia. But it is no mentioned
anywhere in it. Through you, | want to
request the Government that our Uttar Pra-
desh is a village of farmers. But there are
no big industries, especially in Banaras-
Kanpur and Bombay-Kanpur side. It
seems that the Government is totally
unconcerned about giving facilities to the
farmers, though it is on these very farmers
that the Members of Parliament, the Minis-
ters and the citizens of the whole nation are
dependent. If the farmer stops producing
foodgrairrs, then we will all surely be
unable to survive, | regret to say that when
an industrialist threatens to close his
industry for not getting adequate price for
his goods, then the Government feels
scared. But when a farmeér has to pay
higher charges for water, seeds, manure
etc. and is highly disappointed, the
Government pays no attention to him. The
farmer of our country is helpless as he has
no other job but agriculture, due to which
he cannot do anything. In such a situation,
| would like to request the Government
that if you do not want to increase the price
of his foo#igrains and sugarcane, then you
should at least reduce the prices of
manure, electricity, water and strike a bal-
ance between the two sets of prices so that
the farmer does not have to suffer any loss.
You should pay special attention to the fact
that the morale of the farmer does not go
down. Our hon. Prime Minister has stated
that despite this severe drought, we will not
have to beg from any country. For this the
credit surely goes to our farmeys. If the
morale of our farmers goes down, we will
have to beg from other nations. Therefore,
Sir, | want to alert the Governmentthrough
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you and request that they shouid not let
the morale of the farmers go down.

The production of our crops will
increase only when we make arrange-
ments for providing adequate irrigation
facilities, manure and seeds. Sir, there is no
proper arrangement for irrigation in my
district, 1/4th aréa of my Ballia district is
irrigated by Turtipar Canal and the remain-
ing 3/4th of "land is unirrigated. For this
purposes 12 years ago, the Uttar Pradesh
Government had started the construction
of Sharda Canal but | regret to say that
despite all my requests.to our Chief Minis-
ter, the Uttar Pradesh Government has not
succeeded in completing the construction
work of the Sharda Canal even after 12
years. | suggest that the construction of
the Sharda Canal may be completed at the
earliest so as to enable the farmers to face
such a severe drought. But if you do not
give irrigation facilities to the farmers, how
will the farmers will be able to face this
drought and enable you to proclaim with
pride that we have not sought any heip
from any nation despite the severe
drought. For this the credit goes to our
farmers and itis in the fitness of things that
we should extend every help to them and
strengthen their morale.

| do not agree with the view of some of
our friends that the prices of foodgrains
should be increased. If you increase the
rates of foodgrains, then the workers of
factories will start starving. Therefore, |
want that the Government should itself
hear the loss and supply manure, electric-
ity and water to the farmers at subsidised
rates. Only then we will be able to make
progress and make our country
prosperous.

The Government have made suitable
arrangements for education in Ballia dis-
trict. But several young graduates are |0it-
ering on the roads. Leave aside a good job,
they are unable to get even a peon's job
and they are thus creating a problem for
us. They say to me that if they do not get a
job according to their qualification then
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they may be posted as a peon.in some
office or school. But where should |
appoint them as a peon? There are no fac-
tories in Ballia, nor are any industrialists
ready to go there. In that case where
should these educated people go? | regret
to say that Bombay, Calcutta and Delhi are
full of people from Ballia. The only reason
behind this is that there is no job or work in
Ballia as a result of which its people are
scattered in every corner of the country. In
such a situation, | request that some facto-
nes should be set up in Ballia so that the
educated people may earn their daily
bread.

[English)

MR. CHAIRMAN ' Mr. Choudhary, how
much time would you require to conclude
your speech ?

[Transiation]

SHRI JAGANNATH CHOUDHARY:
With these words, | heartily welcome and
support the Motion of Thanks on the
President's Address

[Englisk)

MR. CHAIRMAN" The House will now
adjourn for half-an-hour to meat again at 5
P M. for the resentation of the General
Budget.

16.29 hrs.

The Lok Sabha adjourned to meat again
at seventeen of the Clock

The Lok Sabha re-assembled at Seventeen
of the Clock.

MR. SPEAKER in the Chair
17.00 hrs.

GENERAL BUDGET, 1988-89.
|English]
Sk.iil V. SOBHANADREESWARA RAO
(Vijayawada): The Finance Minister's
speech appears to be very weighty, Sir.
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MR. SPEAKER: What is your
assumption ?
PROF. MADHU DANDAVATE

(Rajapur) : We wish him a long life despite
the Budget.

MR. SPEAKER: That is a good omen.

Mr. Finance Minister.

THE MINISTER OF FINANCE AND
MINISTER OF COMMERCE (SHRI
NARAYAN DATT TIWARI): Sir, [ rise to
present the Budget for the year 1988-89.
//The Economic Survey for 1987-88 was
placed before the House a few days ago
and contains a detailed review of trends in
the Indian economy over the past year.
Economic performance and management
during the year have been dominated by
natural calamities Jof drought and floods.
The drought this year has been one of the
worst in this century, with 21 out of 35
meteorological sub-divisions receiving
deficient or scanty rainfall during the mon-
soon months. In most of the Eastern states
the problems was not ftoo little but rather
too much rainfall leading to devastating
floods. What is worse, this year of drought
and floods followed three successive years
of poor monsoon.

Despite the very severe strains and dis-
tress, the economy had demonstrated.
remarkable resilience. It had done so foy/
two good reasons. First, sustained devel-
opment and diversification of our econ-
omy, over the years, has created a capacity
to withstand temporary shocks. Second,
Government has responded with timely
interventions across a wide front to con-
tain the economic and social costs of the
drought.

The buffer|stock policy pursued by the
Government enabled us to build large food
stocks which stood at.23 million tonnes on
1st July, 1987. With the help of these
stocks, a massive and sustained effort was
lanuched to ensure adequate supply. of
foodgrains throughoutjthe country, partic-
ularly in drought affected areas. Other
important Government programmes to



